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BEFORE THE NATIONAL GREEN TRIBUNAL:
EASTERN ZONE BENCH, KOLKATA

0.A. No.104/2024/EZ \E\ﬂr. % it ‘?( : 5
Nilamani Mahapatra ...  Applicant B
-VERSUS-
State Of Odisha And Others ...  Respondents

REPLY ON BEHALF OF RESPONDENT NO.17 TO THE REJOINDER
FILED BY THE APPLICANT:

I, Sri Gangadhar Nayak, aged about 59 Years, S/o. late Nilakantha Nayak,
at present working as Regional Manager, Narangarh Khondalite Mines, Odisha
Mining Corporation Ltd., UNIT-V, Bhubaneswar-751001, Dist. Khurda, do
hereby solemnly affirm and state as follows:

1. That, I am working as Regional Manager, Narangarh Khondalite Mines,

5

Odisha Mining Corporation Ltd. and have been duly authorized to file this

Affidavit for and on behalf of the Respondent No.17.

hos P(dﬂo\h. .
nal Manager
-]

¢ Group of Mine

OM.C, Lid. Bhuhaneswa

2.  That, I have read and understood the contents of the Rejoinder Affidavit

xegio
Khondalit

filed by the Applicant as well as the documents annexed thereto and understood

Qan

the contents and purport thereof. I am otherwise well acquainted with the facts
of the present Case. I am filing this Affidavit based on records maintained by the
answering Respondent No.17.

3. That, at the outset, I deny each and every averment / assertion / allegation
/ contention made / raised by the Applicant in the Rejoinder Affidavit, unless the
same is admitted specifically herein after. No averment or assertion or allegation
or contention raised by the Applicant in the Rejoinder Affidavit should be
deemed to have been admitted on the ground of non-traverse. The Deponent also
submits that there is no Para Wise Reply by the Applicant to the detailed
Counter Affidavit filed by the Respondent No.17. Hence, the averments and
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submissions made by the Respondent No.17 in the detailed Counter Affidavit
are deemed to have been accepted by the Applicant.

4.  That, the averments made in Paragraphs—1 to 5 of the Rejoinder Affidavit
needs no reply from this answering Respondent No.17.

5.  That, in reply to the averments made in Paragraph—6 of the Rejoinder
Affidavit, it is submitted that before grant of the mining lease in respect of the
area in question, in favour of the Respondent No.17-OMC Ltd. which is a
wholly owned Government Of Odisha Undertaking, the area was under
unauthorized occupation of illegal miners for illegal mining purposes. Out of 50
Plots adjacent to the Narangarh Khondalite Stone Quarry, Shree Jagannath
Mahaprabhu Bije Puri Taraf Administrator, Shree Mandir Parichalana
Committee, Puri is the owner of 45 Plots whereas rest five (5) Plots are under
Govt Khata. Many people have encroached the lands recorded in the name of
lord Shree Jagannath Mahaprabhu, Puri as well as Government lands. The

persons who are in unauthorized possession of the lands belonging to lord Shree

dar ?‘(—aﬂak

hal Manager
e Group of Mines

Jagannath Mahaprabhu, Puri and Government, are involved in illegal mining

Rega:
Kni'roflﬂélit

-

throughout day and night over the lands of Lord Shree Jagannath, Puri without

O.M.C. Lid. Bhubaneswar

G

any permission from the Government Authority. Such illegal mining is, in and
around the leasehold area of the Respondent No.17. Illegal mining is being done
manually during the day time and by deploying heavy earth moving machineries
during night, very very close to the inhabitants site. The Applicant as well as the
inhabitants have no objection at all to such illegal mining. FIRs have been
lodged by the Mining Officer, Cuttack Circle before the Inspector In Charge,
Jankia Police Station regarding such illegal mining over Shree Jagannath
Temple Administration (SJTA) lands. Therefore, the Collector & District
Magistrate, Khordha as well as the Superintendent of Police, Khurdha be called
upon to file an Affidavit as to the steps taken by them, on the FIRs lodged by the
-Mining Officer, Cuttack Circle. Fact of illegal mining and lodging of FIR by the

-

0;4‘:\
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Mining Officer, Cuttack Circle as stated by the Respondent No.17 in its Counter
Affidavit, has remained uncontroverted by the Applicant. By the grant of mining
lease in favour of the answering Respondent No.17-OMC Ltd., illegal mining in
the leasehold area which was earlier going on has been stopped but illegal
mining is going on outside / adjacent to the leasehold area. The illegal miners
with the help of the local Villagers as well as the Applicant are trying to
completely stop the mining operation by the Respondent No.17-OMC Ltd. so
that they will again continue with their illegal mining activities in the leasehold
area of the Respondent No.17. The local Villagers including the Applicant have
no grievance against the illegal miners. The accompanying Original Application
has been filed at the instance of illegal miners. Sole intention is to stop the
mining operation by the Respondent No.17 so that illegal mining will continue
both inside the leasehold area as well as outside the leasehold area. Neither the
Applicant nor any of the Villager has any objection to the illegal mining which
is going on outside / adjacent to the leasehold area, in respect of which the
Mining Officer, Cuttack Circle has lodged the FIRs.

Relevant to mention here that being aggrieved by the illegal mining by the
outsiders adjacent to ML Pillar Nos.31 to 32, Written Reports have been sent to
the Inspector In Charge of Jankia Police Station, Mining Official of Cuttack and
District Magistrate, Khordha by the Officials of the Respondent No.17 but no
steps have been taken to register the FIR.

In compliance of the Order dtd.28.02.2020 passed by the Hon’ble
National Green Tribunal in O.A. No.304 Of 2019, CPCB issued the
“DISTANCE CRITERIA FOR PERMITTING STONE QUARRYING”.

Special Condition No.18 of the CTE as well as CTO provides that the
Proponent shall confine the mining activity at a minimum safe distance of 100
meter away from the existing Residential / Public Building, Inhabited sites. In

the instant Case, the Respondent No.17 has restricted its mining activity more

o
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than 100 meters away from Anganwadi Centers / Schools as well as residential /
public buildings and inhabited sites. It is submitted that existence of boundary of
the ML area within 100 meters of any School / Anganwadi Centre / Residential
Building / Public Building, does not mean that mining operation is also going on
within 100 meters of the School / Anganwadi Centre / Residential Building /
Public Building. The Applicant has misread the Joint Committee Report
dtd.26.07.2024. No quarrying operation is going on within 100 meters of any
residential building / public building / inhabited site / School / Anganwadi
Centre. A distance of 7.5 meter has been left inside the ML boundary as Safety
Zone. The Committee which visited the Mines in question on 20.06.2024 in
compliance of the Order dtd.28.05.2024 passed by this Hon’ble Tribunal, never
pointed out that mining operation is going on within 100 meters of any School /
Anganwadi Centre / Residential Building / Public Building.

It is relevant to mention here that as per the MoU executed between the
Works Department, Govt Of Odisha, Shree Jagannath Temple Managing
Committee & Respondent No.l17, Khondalite Stones are supplied by the
Respondent No.17 to various temples as per the requirements of the Government
of Odisha from time to time. As per the “Augmentation of Basic Amenities and
Development of Heritage and Architecture” (ABADHA) Scheme and as per the
directions issued by the State Government from time to time, Khondalite Stones
from the mines in question are supplied to the State Government by the
Respondent No.17-OMC Ltd. free of cost, for use in Shree Jagannath Temple
Administration, Puri as well as other ancient temples of Puri district and other
public places / public buildings of the Puri district, to make Puri as a World
Heritage City. Needless to mention here that no production is made from the
mines in question for commercial sale. The quantity of production is also very

lessi.e. 10 to 15 CuM per day.

be@au_,

_ Regional Manager
“Tandalite Group of Mines
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Copy of the Written Report sent to the Inspector In Charge of Jankia
Police Station along with the Postal Receipt is filed herewith and annexed as

Annexure-R-17/17.
Copy of the Written Report sent to the Mining Official of Cuttack and

District Magistrate, Khordha along with the Postal Receipts is filed herewith and

annexed as Annexure-R-17/18.

6. That, in reply to the averments made in Paragraph—7 of the Rejoinder
Affidavit, it is submitted that though the Ashram School is situated at a distance
85 meters away from the ML boundary but located more than 100 meters away
from the location / spot where the mining operation / quarrying operation is
going on by the Respondent No.17. As stated earlier, the Committee which
visited the Mines in question on 20.06.2024 in compliance of the Order
dtd.28.05.2024 passed by this Hon’ble Tribunal, never pointed out that mining
operation is going on within 100 meters of any Ashraam School / Anganwadi
Centre / Residential Building / Public Building.

7.  That, in reply to the averments made in Paragraph—8(A) of the Rejoinder
Affidavit, it is submitted that one dedicated Ambulance has been provided for
medical treatment of the people of surrounding Villages. As and when required,
people of the locality are being taken in the Ambulance free of cost to the
nearby Medical / Hospital for treatment. Cost of Ambulance as well as its
maintenance and salary of Ambulance Staff are borne by the Respondent No.17-
OMC Ltd.. All possible steps are being taken by the Respondent No.17 for the
well-being of the Villagers. Occupational Health Check-ups for workers
engaged in the Mines are undertaken from time to time. Relevant to mention
here that since due to grant of mining lease in favour of the Respondent No.17,
illegal mining in the leasehold area has been completely stopped, mining
operation by the Respondent No.17 is being opposed by the local Villagers at

the instance of the illegal miners. Due to non-co-operation of the local Villagers,

hos l‘(‘auota,,
Reglonai Manager
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regular health monitoring of the Villagers was not possible though several
attempts were taken for health monitoring of the Villagers on the day when
Health Check-ups for workers engaged in the Mines are undertaken. However,
with much difficulty and with the active support of the local administration,
health monitoring of the Villagers could be done by the Respondent No.17 in the
month of January, 2025 by conducting a Health Camp. Steps have also been
taken to conduct another Health Camp in the month of February, 2025 with the
active support of the local administration. The deponent craves leave of this
Hon’ble Tribunal, to produce the relevant documents regarding Occupational

Health Check-ups for workers engaged in the Mines, at a later stage, as same

being voluminous, are not enclosed to this Affidavit. Y
Documents in relation to Health Camps are filed herewith and annexed as %’a é %
Annexure-R-17/19 Series. : g%%
8. That, the allegations made in Paragraph—8(B) of the Rejoinder Affidavit gzg
are not correct, misconceived, disputed and denied hereby. The allegation that in §=’§ g ;;
2C

2022, scope of working has been made by a modified Mining Plan without the<J
approval from SEIAA, is not correct, misconceived, disputed and denied
specifically. It is submitted that neither the Calendar Plan nor the Plan of
excavation nor the quantum of mineral nor the Waste Mining Technology has
been changed. The Mining Plan was modified due to change in position of
working area, position of dump area & infrastructure. Scope of working has
never been modified as alleged by the Applicant. Since OMC has never
modified any Plan of excavation, quantum of mineral and Waste Mining
Technology as well as the scope of working beyond the quantity mentioned in

the Environment Clearance, prior approval of SEIAA is not required.

Change in position of working area, dump area & infrastructure does not
require approval of SEIAA. It is further submitted that in the Modified Mining

Plan, there is no change either in the mining technology or in the scope of
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working. Further, the Respondent No.17 has never exceeded the EC approved
quantity for which prior approval of SEIAA, Odisha is required.

As per Standard Condition No.10 of the EC, the Digital Processing of
entire lease area using remote sensing technique shall be carried out regularly
once in three years for monitoring land use pattern and report submitted to
MOoEFCC. Since rhining operation started during December-2020, digital
processing is to be made after completion of three (3) years. Accordingly, the
digital processing has been done and submitted to MOEFCC in the month of
May, 2024.

9. That, the allegations made in Paragraph—8(C) of the Rejoinder Affidavit

are not correct, misconceived, disputed and denied hereby. It is submitted that

the mine is in operation adopting adequate pollution control measures. Regular &

Water sprinkling is being carried out to control fugitive dust emission in critical .,

areas prone to air pollution and having high level of PM10 and PM2.5 such as

haul road, loading and unloading points and transfer point. Also, to have a check §

on pollution, the environment components such as air (ambient & fugitive),
noise (ambient & work zone), water (surface & ground), soil is being regularly
monitored by the NABL accredited Agencies and the results are found well
within the permissible limit. It is mentioned at Sl. No.3 of the Joint Committee
Report dtd.26.07.2024 that the Regional Officer, SPCB, Bhubaneswar reported
that both ambient air quality and ambient noise monitoring were conducted for
about 24 hours. It is also mentioned that the average data of Particulate Matter
(PM)10 in the atmosphere at three locations are below 100ug/M3 per meter
within prescribed standard of Board and ambient noise intensity at four different
locations are below prescribed standard w.r.t. industrial and residential area for
day time i.e. 75 & 55 dB(A) respectively.

Copy of the monitoring report of the months of September-2024 &
October-2024 are filed herewith and annexed as Annexure-R-17/20 Series.
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10. That, the allegations made in Paragraph—8(D) of the Rejoinder Affidavit
are not correct, misconceived, disputed and denied hereby. The allegation that
no suitable rainwater harvesting measures along with rooftop rainwater
harvesting structures have been implemented as on date, is not correct,
misconceived, disputed and denied specifically. It is provided in the EC that
there shall be planning, developing and implementing facility of rainwater
harvesting measures. It is submitted that one pond is maintained within the ML
area and all the rainwater is drained to that pond through drains for recharging of
the ground water. Due care has already been taken for recharge of the ground
water. In the EC, there is no requirement of rooftop rainwater harvesting
structure. OMC is also taking care by placing fund to the Block Development

Authority, Khordha for renovation of the local ponds for conservation of water

Manager
ite Group of Mines

Lo.(T(‘

under Periphery Development Scheme. A sum of Rupees Thirteen Lakhs has

1Inai

Kliongal

been provided by the Respondent No.17 to the BDO, Khordha for renovation of

Reg

€.M.C. Lid. Bhubaneswa.,

Gon

two ponds in Narangarh Gram Panchayat i.e. Gajabaran Pond (Rs.9,00,000/-) &
Bali Pond (Rs.4,00,000/-). Further, a sum of Rs.1,14,20,000/- (Rupees One
Crore Fourteen Lakh Twenty Thousand) only has been released one time during
the FY 2023-24 by the Respondent No.17 in favour of the BDO, Khordha
towards implementation 23 nos. of Projects in and around Narangarh Gram
Panchayat. Photographs of the pond within the ML area showing drainage of
rainwater to the pond for recharging purposes have already been filed along with
the Counter Affidavit of the Respondent No.17 as Annexure-R-17/14. Similarly,
documents showing allotment of funds to Khordha Block have also been filed
along with the Counter Affidavit of the Respondent No.17 as Annexure-R-

17/15.
11. That, the allegations made in Paragraph—8(E) of the Rejoinder Affidavit

are not correct, misconceived, disputed and denied hereby. The allegation that

the illumination and sound at night at Project Site disturbs the Villages in



793
X

respect of both human and animal population and consequent sleeping disorders
and stress may affect the health in the villages located close to mining
operations, is false, without any basis, misconceived, disputed and denied
specifically. It is submitted that illumination Survey is being carried on as per
guidelines of DGMS and the same are according to the standards of DGMS. The
Project Proponent has taken all possible steps to ensure that the biological clock
of the Village is not disturbed. The noise levels are well within the prescribed
limits for day light / night hours. As stated earlier, the Applicant has suppressed
the fact of illegal mining over the lands recorded in the name of SJTA. Illegal

mining is going on over the lands of SJTA which are adjacent to the boundary of

. r@(m .
Regional Manager
Khiondalite Group of Mines
O8.C. Lid. Bhubaneswa

the ML area of the Respondent No.17 during night time by using heavy
machineries as well as manually during day time. Due to such illegal mining,

there is air and noise pollution in the area. Neither the Applicant nor any of the

a»ﬂa.dln

Villager has any objection to such illegal mining. Regarding illegal mining, R:g
FIRs have been lodged by the Mining Officer, Cuttack Circle. Such statement of
the Respondent No.17 in its Counter Affidavit has remained uncontroverted by
the Applicant. The allegation that because of the Mining Operation even during
night and the noise level is too high for which the villagers are not able to sleep
properly and children are not able to have a peaceful study atmosphere, is false,
without any basis, disputed and denied specifically. It is submitted that noise
level is regularly monitored both by OMC Officials as well as by the agency
namely; M/s. Visiontek Consultancy Services Pvt Ltd., an NABL accredited
Agency. Only certified machineries from Original Equipment Manufacturer
(OEM), are used to maintain noise level within the permissible limit. Further,
the machineries used for cutting and its allied activities are regularly maintained
and are well equipped with acoustic enclosures to avoid noise pollution. No

high-level noise generating drilling machine is used for drilling of stone from

the Quarry. Wire Saw Cutting machine is used along with water for cutting of
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stones from the Quarry which never generate high intensity of sound. It is
mentioned in the Joint Committee Report dtd.26.07.2024 that no high level or
intensity of noise generating drilling machine was used for drilling of stone at
the Quarry area, Wire Saw Cutting machine was used for cutting Khondalite
Stone which was not generating high intensity of sound and during cutting,
water sprinkling was observed for suppression and dispersion of fugitive dust to
nearby areas. Noise intensity was not so loud towards nearby areas / School.
Hence, the contrary allegations being contrary to the observations of the Joint

Committee Report and also being devoid of merit are liable to be rejected.

12.  That, the allegations made in Paragraph—8(F) of the Rejoinder Affidavit %, 2
are false, baseless, disputed and denied specifically. It is submitted that one & %’E §
pond is maintained within the ML area and all the water is drained to that pond _; éf ff: :;
through drains for recharging of the ground water. Due care is taken for recharge ¢ g% 3
of the ground water. OMC also taking care by placing fund to the concerned ‘JE f

Gran

Block development Authority of the State Government for renovation of local
ponds for conservation of water under Periphery Development Scheme. As
stated earlier, a sum of Rupees Thirteen Lakhs has been provided by the
Respondent No.17 to the BDO, Khordha for renovation of two ponds in
Narangarh Gram Panchayat i.e. Gajabaran Pond (Rupees Nine Lakhs) & Bali
Pond (Rupees Four Lakh lakhs). In the Joint Committee Report, it is stated that
NOC has been obtained from Central Ground Water Authority, New Delhi for
ground water abstraction. There is no such evidence that establishment of two
deep borewell in the quarry area for industrial purpose has led to depletion of
ground water in the Residential School and Village tanks. As reported by the
BDO, Khordha Vide letter dtd.19.07.2024 to the Joint Inspection Committee,
every year Bhogapur Village under Narangarh GP area was facing water
scarcity during Summer Season for which water tankers are deployed to meet

the demands of local people. Hence, the contrary allegations being contrary to




795
X

the observations of the Joint Committee Report and also being devoid of merit
are liable to be rejected.

Copy of the letter dtd.19.07.2024 of the Block Development Officer,
Khordha is filed herewith and annexed as Annexure-R-17/21.
13.  That, the allegations made in Paragraph—8(G) of the Rejoinder Affidavit

are not correct, misconceived, disputed and denied hereby. The allegation that
not a single tree has been planted as green belt and on the contrary, existing fruit
bearing trees and other species have been felled, is not correct, misconceived,
disputed and denied specifically. It is submitted that Standard Condition No.21
of the EC provides that plantation shall be raised in a 7.5 meter wide green belt

in the Safety Zone and the green belt shall be developed all along the mining

Kwdaﬂ—-

lease area in a phased manner and the process shall be completed within five . g :
years. As a part of developing the green belt all along the ML area, the g E:ﬁ
Respondent No.17 has already left Safety Zone of 7.5 meter from the boundary 3 -E Si &;
of the ML area. Plantation as per the Approved Mining Plan is being carried out ; ;§ ::
from time to time within the ML area including Safety Zone. Plantations have J~ . é o

been raised in the 7.5 meter wide Safety Zone area. As per the conditions of EC,
the green belt is to be developed within a period of five years. The mining lease
was granted in the month of November, 2020 and the mining operation started
w.e.f. 2" December,2020. The period of five years will be completed on 1*
December,2025. If after completion of five years from the date of starting the
mining operation, it is found that the green belt has not been developed as
mandated in the EC, in that event, the Applicant can have a grievance regarding
green belt and not prior to that. However, it is submitted that large nos. of
plantations have already been made by the Respondent No.17 in the Safety Zone
area as well as other parts of the ML area. Plantation is a continuing process.
Misconceived allegations have been made only to maintain the Original

Application. Hence, the contrary allegations being devoid of merit are liable to
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be rejected. Photographs showing plantation within the ML area including
Safety Zone has already been filed along with the Counter as Annexure-R-
17/16. 1t is further submitted that entire mining lease area is a non-forest and
hilly area. The felling of trees standing within the Mining Lease area has been
done after obtaining necessary permission from the Divisional Forest Officer,
Khordha Division Vide letter No.1381, dtd.01.03.2021 for cutting and clearance
of 137 nos. of enumerated trees standing within the Mining Lease area, through
Odisha Forest Development Corporation Ltd (OFDC). Out of the permitted 137
nos. of trees, 125 nos. of trees have been fallen. As a part of developing the
green belt all along the ML area, 12 nos. of trees standing within the Safety
Zone ML area have not been fallen. A sum of Rs.2,37,036/- has been paid by the
Respondent No.17 Vide RTGS UTR No.SBINR12021022012142191,
dtd.20.02.2021 for cutting and clearance of trees from the Mining Lease area, as

demanded by the DFO, Khordha, Respondent No.l7. Hence, the contrary
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allegations being contrary to the observations of the Joint Committee Report and

4

also being devoid of merit are liable to be rejected.

Photographs showing plantation of trees are filed herewith and annexed as
Annexure-R-17/22 Series.
14.  That, the averments made in Paragraph—9 of the Rejoinder Affidavit

needs no reply from the answering Respondent No.17.

15.  That, the allegation made in Paragraph—10 of the Rejoinder Affidavit that
the Applicant believes that the Respondent No.17 has excavated much beyond
than the permissible quantity, is not correct, without any basis; disputed and
denied specifically. It is submitted that no production is made from the mine in

question for commercial sale but as per the ABADHA Scheme of the

Government Of Odisha and as per the directions issued by the Government of
Odisha from time to time, Khondalite Stones from the mines in question are

supplied to the State Government by the Respondent No.17-OMC Ltd. free of
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cost, for use in Shree Jagannath Temple Administration, Puri as well as other
ancient temples of Puri district and other public places / public buildings of the
Puri district, to make Puri as a World Heritage City. As stated earlier, no
production is made from the mines in question for commercial sale. As and
when there is a requirement of Khondalite Stone by the State Government, stone
is supplied from the mines in question. Daily production of stone from the mines
in question is 10 to 15 CuM approximately. Maximum 3 to 4 nos. of trucks of
Khondalite Stones are supplied in a day from the mines in question. Production
is less as the production is based upon the requirement of Government.
Therefore, the transportation is also less. Against the permitted quantity of

25,037 CuM in 2020-21, 147.967 CuM of Khondalite Stone was producedkz _-

depending on the requirement. Similarly, depending upon the requirement of the

nal Manage
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State Government, against the permitted quantity of 25,022 CuM in 2021-22,

&

16,542.715 CuM of Khondalite Stone was produced from the mines in question.
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Depending upon the requirement of the State Government, against the permitted
quantity of 25,005 CuM in 2022-23, 4,816.017 CuM of Khondalite Stone was
produced and against the permitted quantity of 21,007 CuM in 2023-24,
13,153.528 CuM of Khondalite Stone was produced. There is no excess mining
as alleged by the Applicant. Hence, the contrary allegations being devoid of
merit are liable to be rejected.

16. That, the averments made in Paragraph-11 of the Rejoinder Affidavit are
misconceived and untenable. It is submitted that as mentioned in the Joint
Committee Report dtd.26.07.2024, both Ambient Air Quality & Ambient Noise
Monitoring were conducted by the Officials of Regional Office, State Pollution
Control Board, Odisha, Bhubaneswar on 25.06.2024 & 26.06.2024 for about 24
hours. Machines / devices for taking the air and noise samples were installed by

the SPCB Officials on 25.06.2024. Relevant to mention here that 25.06.2024
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was a dry day as per the report of Odisha Weather Monitoring System
(OWMS).

Copy of the Odisha Weather Monitoring System containing the data for
25.06.2024 is filed herewith and annexed as Annexure-R-17/23.

17.  That, the averments made in Paragraph-12 of the Rejoinder Affidavit are
misconceived and untenable. It is submitted that the Applicant is not a Scientist.
In compliance of the Order dtd.28.05.2024 passed by this Hon’ble Tribunal, a
three Member Committee of the SPCB also monitored the mine for ambient air
quality and submitted a detailed report. The report of the three Member
Committee of the SPCB is self-explanatory. The report of the three Member

Committee of the SPCB is a part of the Joint Committee Report dtd.26.07.2024. 2

Hence, the contrary allegations being contrary to the observations of the Joint
Committee Report and also being devoid of merit are liable to be rejected.
Copy of the Report of the three Member Committee of SPCB, Odisha is filed

herewith and annexed as Annexure-R-17/24.

18. That, the averments made in Paragraph-13 of the Rejoinder Affidavit that
on the date of monitoring, the work of mines was not in operation, is false,
baseless, contrary to the observations made in the Joint Committee Report
dtd.26.07.2024, disputed and denied specifically. It is submitted that on the date
of monitoring, the work of mines was very much in operation and said fact is
also mentioned in the Joint Committee Report dtd.26.07.2024. The mines in
question is a very small scale mining with an average output of 10 to 15 Cum.
per day. The photograph as shown by the Applicant as Annexure-3 to the
Rejoinder Affidavit is a misleading one. Photograph under Annexure-3 to the
Rejoinder Affidavit is of the proposed dumping area (Non-working area) as per
the Approved Mining Plan. Relevant to mention here that Wire Saw Cutting
machine along with water is used for cutting of stones from the Quarry and for

suppression as well as dispersion of fugitive dust to nearby areas. One or two

Manager
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Wire Saw Cutting machine(s) usually run on average per day inside the quarry
area. Excavator is only used to shift the secondary boulder after completion of
the cutting operation by the Wire Saw Cultler using water, inside the quarry area.
So there is no much crowd to be visible during the operation hour. Production
was going on 20", 25" & 26™ June, 2024 i.e. on the dates of surprise monitoring
by the Joint Inspection Committee as well as by the Committee of the SPCB.
False and baseless statements have been made only to stop the mining operation.
As stated earlier, neither the Applicant nor any Villager has any objection to the

illegal mining by outsiders using heavy machineries during night time and

manually during day time over the lands recorded in the name of Shree 2
Jagannath Temple Administration, which are adjacent to the ML boundary of %z %Ef %
the Respondent No.17. Regarding illegal mining, FIRs have been lodged by the $ éj § g
Mining Officer, Cuttack Circle. Fact of illegal mining adjacent to the ML -g g‘_f ?
boundary of the Respondent No.17 though stated in the Counter Affidavit of the o r?:' E F

Respondent No.17 but same has remained uncontroverted. Therefore, the fact of
illegal mining over the lands recorded in the name of lord Shree Jagannath as
well as over Government lands is -an admitted fact. Hence, the contrary
allegations being devoid of merit are liable to be rejected.

19. That, the averments made in Paragraph-14 of the Rejoinder Affidavit are
totally misconceived and untenable. It is submitted that Special Condition No.18
of the CTE as well as CTO provides that the Proponent shall confine the mining
activity at a minimum safe distance of 100 meters away from the existing
Residential / Public Building, Inhabited Sites, as per the Order dtd.21.07.2020
passed by the Hon’ble National Green Tribunal in O.A. No.309 Of 2019. In
compliance of the said condition, the Respondent No.17 has confined its mining
activity more than 100 meters away from the Residential / Public Building and
inhabited sites as well as Anganwadi Center / School. Existence of boundary of
the ML area within 100 meters of any Residential Building / Public Building /
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Inhabited Site / Anganwadi Center / School, does not mean that the Respondent
No.17 is continuing with the mining operation within 100 meters of Residential
Building / Public Building / Inhabited Site / Anganwadi Center / School. The
Joint Inspection Committee in the Report dtd.26.07.2024 has never pointed out
that the Respondent No.17 is doing mining / quarrying operation within 100
meters of any Residential Building / Public Building / Inhabited Site /
Anganwadi Center / School. A distance of 7.5 meter has been left inside the
boundary of the ML area as Safety Zone and in the said Safety Zone, plantations
have been raised from time to time to make a green belt but all attempts to make Eﬂ
the green belt, have been affected due to climatic condition and hilly area. The

t )

Applicant is trying to confuse the issue between the existence of any Residential g
I

{td. Bhubaneswa

Building / Public Building / Inhabited Site / Anganwadi Center / School within

Regional Manager
Khondalite Group of Mines

100 meters from the ML boundary and continuance of mining / quarrying

A K

operation within 100 meters of any Residential Building / Public Building /
Inhabited Site / Anganwadi Center / School from the mining / quarry operation
area. All the Schools and Anganwadi Centers exists more than 100 meters away
from the quarry operation area / mining operation area. Hence, the contrary
allegations being devoid of merit are liable to be rejected.

20. That, the averments made in Paragraph-15 of the Rejoinder Affidavit are
misconceived and untenable. It is submitted that NOC has been obtained from
Central Ground Water Authority (CGWA), New Delhi for abstraction of ground
water (Annexure-R-17/9). The BDO, Khordha Vide letter dtd.19.07.2024 has
reported the Joint Committee Members that every year, Bhogapur Village under
Narangarh Gram Panchayat was facing water problem since long and Water
Tankers are deployed to meet the demands of local people. Hence, the contrary
allegations being devoid of merit are liable to be rejected.

21. That, the averments made in Paragraph-16 of the Rejoinder Affidavit are

not correct, misconceived and untenable. The allegation that the user agency is
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filing false Half Yearly EC Compliance Reports, is not correct, misconceived
and untenable. In the representation under Annexure-5 to the Rejoinder, two
issues have been raised i.e. (i) measurement of air & noise pollution & (ii)
providing of medical aid / health checkup of the Villagers. It is submitted that
the mine is in operation adopting adequate pollution control measures. No
blasting is carried out by the Respondent No.17-lessee for mining of Khondalite
Stone from the Quarry in question. The minerals are extracted by cutting
Khondalite Stone by using Wire Saw Cutting Machine which never generate
high intensity of sound. During cutting of stones, water is sprinkled for
suppression and dispersion of fugitive dust to nearby area / locations. The,

machineries used by the Respondent No.17 for mining and its allied activities

(T f\f\ocaaﬂ_,

| Manager

Kl:ondalite Group of Mines

are regularly maintained and are well equipped with acoustic enclosures to avoid

Xeioha
O M.C. Ltd. Bhubaneswa:

noise pollution. Further, no high-level noise generating drilling machine is ever

.

used for drilling of stone from the Quarry in question. Regular Water sprinkling
is being carried out to control fugitive dust emission in critical areas prone to air
pollution and having high level of PM10 and PM2.5 such as haul road, loading
& unloading points as well as transfer point. Also, to have a check on pollution,
the environment components such as air (ambient & fugitive), noise (ambient &
work zone), water (surface & ground), soil is being regularly monitored by the
NABL accredited agencies and the results are found well within the permissible
limit. It is further submitted that one dedicated Ambulance has been provided by
the Respondent No.17 for medical treatment of the peripheral people. As and
when required, people of the locality are being taken in the Ambulance free of
cost to the nearby Medical / Hospital for treatment. Cost of Ambulance as well
as its maintenance and salary of Ambulance Staff are borne by the Respondent
No.17-OMC Ltd.. All possible steps are being taken by the Respondent No.17
for the well-being of the Villagers. Occupational Health Check-ups for workers

engaged in the Mines are undertaken from time to time. As stated earlier, mining
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operation by the Respondent No.17 in the mines in question is being opposed by
the local Villagers at the instance of illegal miners for the reason that due to
grant of mining lease in favour of the Respondent No.17, illegal mining in the
leasehold area has been completely stopped. Due to non-co-operation of the
local Villagers, regular health monitoring of the Villagers was not possible
though several attempts were taken for health monitoring of the Villagers on the
day when Health Check-ups for workers engaged in the Mines are undertaken.
As stated earlier, with much difficulty and with the active support of the local
administration, health monitoring of the Villagers could be done by the

Respondent No.17 in the month of January, 2025 by conducting a Health Camp. §Q

Steps have also been taken to conduct another Health Camp in the month o agé %
February, 2025 with the active support of the local administration. Hence, the N gz; g
contrary averments being devoid of merit are liable to be rejected. 2 % % ‘E
22. That, the allegation made in Paragraph-17 of the Rejoinder Affidavit that-gw:i’g ‘

g 2o

the Respondent No.17 is mining beyond six (6) meter depth, is not correct,
without any basis, disputed and denied specifically. It is submitted that the
mining activity is going on as per the approved Mining Plan. The Respondent
No.17 has never mined beyond six (6) meter depth. False and baseless
allegations have been made only to malign a responsible State PSU i.e.
Respondent No.17. Hence, the contrary allegations being devoid of merit are
liable to be rejected.

23. That, the allegation made in Paragraph-18 of the Rejoinder Affidavit that
there is no such device or any machines have been installed for the monitoring
of air quality in the area, is not correct, misconceived, disputed and denied

specifically. It is submitted that dust parameters like PM10 and PM2.5 are

&
25

S\

E}’ > monitored by NABL accredited Agency and as per the report, the Ambient Air
Z

Quality parameters conform to the norms prescribed by the Central Pollution

Control Board. It is submitted that at present, M/s. Visiontek Consultancy
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Services Pvt Ltd., an NABL accredited Agency is taking Ambient Air Quality
measurement at Jagannath Temple, Bhogapur which is nearer to the mines, since
the owner of the premises of Saraswali Vidya Mandir is no more allowing M/s.
Visiontek Consultancy Pvt. Ltd. to take air samples at the School premises, after
getting information from the present Applicant regarding filing of the
accompanying Original Application before this Hon’ble NGT. It is learnt that
machines / devices for the purpose of taking samples are fixed by the Agency
prior to 24 hours of the date of monitoring / measurement and thereafter,
machines / devices are removed to avoid damage and theft by Third Parties.

Relevant to mention here that at the instance of illegal miners, the Applicant is

i

s,

Manager

creating all sorts of disturbances to stop the mining operation. Since the

c\oﬂ»ar

Villagers are creating disturbances in installing the machines / devices for taking

q

Regional
{hondalite Group of Mines

.

samples of air and noise, it has been decided by the Agency to change the

Aa L ed. Bhubaneswa
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location of the machine / device each time. During the pendency of the
accompanying Original Application, apart from other steps taken by the
Applicant to stop the mining operation by applying force, the Applicant Vide
letter dtd.05.12.2024 has threatened the Deponent of this Affidavit to file
Contempt Proceeding, if mining activities are not stopped immediately. In view
of the Order dtd.03.10.2024 passed in the accompanying Original Application,
sending of such threatening letter by the Applicant on 05.12.2024 is nothing but
an attempt by the Applicant to overreach the Orders passed by this Hon’ble
Tribunal. Hence, the contrary allegations being devoid of merit are liable to be
rejected.

Copy of the letter dtd.05.12.2024 of the Applicant (without Annexures) is

filed herewith and annexed as Annexure-R-17/25.

Photograph showing installation of device at Jagannath Temple is filed

herewith and annexed as Annexure-R-17/26.
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Copy of the Order dtd.03.10.2024 is filed herewith and annexed as
Annexure-R-17/27.

24. That, in reply to the averments made in Paragraph-19 of the Rejoinder
Affidavit, it is submitted that there is no need of permanent installation of any
machinery for measuring Ambient Air Quality. It is learnt that M/s. Visiontek
Consultancy Pvt. Ltd. (NABL accredited Agency) used to put the machine /
device prior to 24 hours of the day / date of monitoring / measurement.

25. That, the allegation made in Paragraph-20 of the Rejoinder Affidavit that
the Respondent No.17 has failed to comply with the Environmental Clearance
standard Condition No.21 is not correct, misconceived, disputed and denied

specifically. It is submitted that plantation as per the Approved Mining Plan is,

hubaneswa

being carried out from time to time, within the ML area including Safety Zone.

ional Manager
Kiiondalite Group of Mings

.0 Lid,

As per the conditions of EC, the green belt is to be developed within a period of

five years. The mining lease was granted in the month of November, 2020 and

C'laacaaal&ar No
Reg

the mining operation started w.e.f. 2" December, 2020. The period of five years
will be completed on 1% December, 2020. If after completion of five years from
the date of starting the mining operation, it is found that the green belt has not
been developed as mandated in the EC, in that event, the Applicant can have a
grievance regarding green belt and not prior to that. As a part of developing the
green belt all along the ML area, 12 nos. of trees standing within the Safety
Zone ML area have not been fallen. The area in question is a hilly area. For the
particular year i.e; 2024, the Respondent No.17 decided to conduct plantation
through OFDC, a wholly owned Government Of Odisha Undertaking. As stated
earlier, large nos. of plantations have already been made by the Respondent
No.17 in the Safety Zone area as well as other parts of the ML area. Plantation is

a continuing process.Hence, the contrary allegations being devoid of merit are

liable to be rejected.
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26. That, the allegation made in Paragraph-21 of the Rejoinder Affidavit that
the road from Bhogapur Mangala Temple to Railway Staff Quarter is of 800
meters but the Respondent No.17 has repaired a length of 100 meters only and
the condition of the road is not proper to use and the Respondent No.17 is also
plying its heavy vehicles through the same road, is misconceived, disputed and
denied specifically. Incorrect and misconceived statements have been made only

to maintain the Original Application. It is submitted that for the repairing of
C.C. Road from Bhogapur Mangala Temple to Railway Staff Quarter, the
Respondent No.17 deposited a sum of Rs.7,00,000/- with the Collector,
Khordha. Accordingly, the BDO, Khordha has completed the work. The §Q
concrete CC road is in a good condition for playing of heavy vehicles. The rest'

of the road measuring 700 meters belongs to the Railway Administration, which

Regional Manager
Khondalite Group of Mines
O.M.C. Lid, Bhubaneswa

is maintained by the Railway Administration from time to time. Relevant to
mention here that by the plying of Hyva trucks and tractors carrying sands bny"
third parties as well as by the transportation of illegal stones in tractors by the
illegal miners, large numbers of sands have been deposited on the CC road. Said
CC Road have been repaired and developed with the funds provided by the
Respondent No.17. Maximum, 3 to 4 nos. of trucks of Khondalite Stones are
transported in a day from the Mines in question. Since no production is made for
commercial purposes, the transportation from the mines in question is also very
very less. Hence, the contrary allegations being devoid of merit are liable to be
rejected.
27. That, the allegations made in Paragraph-22 of the Rejoinder Affidavit are
not correct, misconceived, disputed and denied specifically. The allegation that
® the Respondent No.17 is also violating the CTE Special Condition No.33, is not
W correct, without any basis, misconceived, disputed and denied specifically.

@§H /Q’q] Similarly, the allegation that the vehicles which are plying through the village

road carrying the stones are not covered by tarpaulin cover, is not correct,
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without any basis, disputed and denied specifically. It is submitted that as per
CTE Special Condition No.33, Respondent No.17 has obeyed all the regulations.
Regular water sprinkling is done on all the roads as well as mining area for dust
suppression. Further, all necessary steps are always taken to cover the vehicles
with tarpaulin before transportation. No overloading is allowed in any vehicle.

Photograph of the truck under Annexure-7 to the Rejoinder, does not belong to

the Original Application. Photographs showing regular water sprinkling on the

the Respondent No.17. Incorrect statements have been made only to maintain §G

road for dust suppression and vehicles covered with tarpaulin during

transportation have already been filed by the Respondent No.17 along with its x

Counter Affidavit as Annexures-R-17/10 & R-17/11 respectively. Hence, the
contrary allegations being devoid of merit are liable to be rejected.
28. That, the allegation made in Paragraph-23 of the Rejoinder Affidavit that
the persons who are in the photographs under Annexure-R-17/12 are not from
the peripheral village, is not correct, without any basis, disputed and denied
specifically. It is submitted that one dedicated Ambulance has been provided by
the Respondent No.17 for the medical treatment of peripheral people. As and
when required, people of the locality are being taken in the Ambulance free of
cost to nearby medical / hospital for treatment. The Ambulance Driver is a local
person. He always takes the local patients to the nearest Hospital / Medical for
treatment. During shifting of patient to Hospital / Medical, there was no
occasion to verify the identity of the patient by the Ambulance Driver. Each
patient’s life is precious for the Respondent No.17. Dedicated Ambulance
provided by the Respondent No.17 is meant for the medical treatment of the
patients at the time of need. The expenses of the Ambulance as well as its Staff

are borne by the Respondent No.17. From all this, it is evident that the

Respondent No.17 is taking all possible steps for the wellbeing and safety of life

Regional Managei
Khondalite Group of Mines

O.M.C
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td. Bhubaneswa



807
X

No.17 in the mines in question is being opposed by the local Villagers at the
instance of illegal miners for the reason that due to grant of mining lease iﬁ
favour of the Respondent No.17, illegal mining in the leasehold area has been
completely stopped. Due to non-co-operation of the local Villagers, regular
he;alth monitoring of the Villagers was not possible though several attempts
were taken for health monitoring of the Villagers on the day when Health
Check-ups for workers engaged in the Mines are undertaken. As stated earlier,
with much difficulty and with the active support of the local administration,

health monitoring of the Villagers could be done by the Respondent No.17 in the

month of January, 2025 by conducting a Health Camp. Steps have also been “ga, § %
taken to conduct another Health Camp in the month of February, 2025 with the ~ é %J‘%
active support of the local administration. Hence, the contrary averments being Tgozg ';
devoid of merit are liable to be rejected. $ < ';": s

I =

29. That, the allegation made in Paragraph-24 of the Rejoinder Affidavit that
the Mining Plan has been modified and to that effect, no amendment has been
made in the EC, is misconceived and untenable. It is submitted that Standard
Condition No.4 of the EC provides that no change in the mining technology and
scope of working should be made without the prior approval of the SEIAA,
Odisha. In the instant Case, the Respondent No.17 has neither changed the
mining technology nor the scope of working. In the absence of any change in the
mining technology and / or scope of mining, prior approval of the SEIAA,
Odisha is not required. OMC has never modified any excavation, quantum of
mineral and waste mining technology and scope of working beyond the quantity
mentioned in the Environment Clearance. Hence, the contrary allegations being
devoid of merit are liable to be rejected.

30. That, the allegations made in Paragraph-25 of the Rejoinder Affidavit are
not correct, misconceived and untenable. The allegation that while renewing

CTO, the Regional Office, SPCB, Bhubaneswar has not made any site visit and
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mechanically renewed the CTO, is not correct, misconceived, disputed and
denied specifically. Similarly, the allegation that other conditions like Greenbelt,
sprinklers and other pollution control measures are not in place al the mining
site and still the CTO was renewed, is not correct, misconceived, disputed and
denied specifically. It is submitted that the mine is in operation adopting
adequate pollution control measures. Steps have already been taken to develop
the green belt all along the ML area. Regular water sprinkling is being carried
out to control fugitive dust emission in critical areas prone to air pollution and
having high level of PM10 and PM2.5 such as haul road, loading & unloading
points as well as transfer point. Also, to have a check on pollution, the
environment components such as air (ambient & fugitive), noise (ambient &
work zone), water (surface & ground), soil is being regularly monitored by the

NABL accredited agencies and the results are found well within the permissible

limit. Plantation as per the Approved Mining Plan is being carried out from time ¥~

to time, within the ML area including Safety Zone. Further, while renewing
CTO, each time Environmental Scientist from Regional Office, SPCB,
Bhubaneswar has made site visit. Paragraphs-17 & 18 of the Original
Application have been dealt with in detail by the Respondent No.17 in
Paragraphs-31 & 32 of its Counter Affidavit to which there is no reply by the
Applicant. Hence, the contrary averments being devoid of merit are liable to be
rejected.

31. That, the averments made in Paragraph-26 of the Rejoinder Affidavit are
misconceived and untenable. At the cost of repetition, it is submitted that while
renewing CTO, each time Environmental Scientist from Regional Office, SPCB,
Bhubaneswar has made site visit.

32. That, the allegation made in Paragraph-27 of the Rejoinder Affidavit that
the mining operation within a residential area and all sensitive places like

Anganwadi, Schools within 200 meters of the Quarry defeats the Order passed

r\%ddu,

Heg!:onai Manager
Kliondalite Group of Mines
G.M.C. 11d, Brurhanagwa

L
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in O.A.No.309 Of 2019, is not correct, wholly misconceived, disputed and
denied specifically. It is submitted that in compliance of the Order passed by the
Hon’ble NGT in the matter of M. Haridasan and Ors. Vs. State of Kerala in OA
No0.309 Of 2019, CPCB has issued the guideline. Special Condition No.18 of the
CTE as well as CTO provides that the Proponent shall confine the mining
activity at a minimum safe distance of 100 meter away from the existing
Residential / Public Building, Inhabited sites. In the instant Case, the
Respondent No.17 has restricted its mining activity more than 100 meters away
from the Residential Buildings / Public Buildings / Inhabited sites / Anganwadi
Centers / Schools. Existence of boundary of the ML area within 100 meters of
Residential Building / Public Building / Inhabited site / Anganwadi Center /
School does not mean that mining operation is also going on within 100 meters
of Residential Building / Public Building / Inhabited Site / Anganwadi Center /
School from the quarry / mining operation area. It is submitted that Residential
Building / Anganwadi Center / School are situated more than 100 meters away
from the spot / location where mining operation / quarrying operation is going
on. The Committee which made the surprise visit to the Mines in question on
20.06.2024 in compliance of the Order dtd.28.05.2024 passed by this Hon’ble
Tribunal has never pointed out that mining operation is going on within 100
meters of any School or Anganwadi Centre. The Applicant is trying to confuse
the issue between the existence of any Residential / Public Building / Inhabited
Site / School / Anganwadi Center within 100 meters from the ML boundary and
continuance of mining / quarrying operation within 100 meters of any
Residential / Public Building / inhabited site / School / Anganwadi Center from
the area where mining operation / quarrying operation is going on. As stated
supra, all the Schools and Anganwadi Centers exists more than 100 meters away

from the quarry operation / mining operation location. Hence, the contrary
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allegations being contrary to the Joint Committee Report dtd.26.07.2024 as well
as being devoid of merit are liable to be rejected.

33. That, the allegation made in Paragraph-28 of the Rejoinder Affidavit that
the SPCB even after so much of non-compliances, renewed the CTO on
14.03.2022 which indicates that the CTO granting authorities have granted the
CTO without implication of minds and the CTO was granted mechanically and
also the SPCB violated it’s own guideline dtd.22.06.2015, for which the CTO
needs to be revoked, is not correct, misconceived, disputed and denied
specifically. It is submitted that while renewing the CTO, each time,
Environmental Scientist from Regional Office, SPCB, Bhubaneswar made the
site visit and upon being satisfied about the compliances, CTO is renewed.
Hence, the contrary allegations being devoid of merit are liable to be rejected.
34. That, in reply to the averments made in Paragraph-29 of the Rejoinder
Affidavit, it is submitted that Regulation-109(1) of the MMR, 1961 has no
application to the facts of the present Case. The mines in question is being
operated well beyond 45 meters of any Railway line or of any public road.
Further, no quarrying operation is also made within 100 meters of any
Residential Building / Public Building / Inhabited site / Anganwadi Center /
School. Since no quarrying operation is made within 45 meters of any Railway
line or of any public road, no permission under Regulation-109(1) of the MMR,
1961 is required to be obtained by the Respondent No.17.

35. That, in reply to the averments made in Paragraph-30 of the Rejoinder
Affidavit, it is submitted that Regulation-124 of the MMR, 1961 provides about
“Precautions against dust” and not for any permission / exemption. No airborne
dust is generated during mining operation as there is no involvement of blasting
or crusher operation in the mines in question. Regulations-124(6) & (8) of the
MMR, 1961 are applicable to quarrying operation / mining operation where

airborne dust is generated. In the instant Case, adequate dust suppression

N
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measures such as water sprinkling on areas like loading & unloading points as
well as transfer points, haul road, water spray on Diamond Wire Saw Stone
Cutting machine and transportation of Khondalite Block through covered trucks
are being done. As per the conditions mentioned in Environment Clearance,
CTE & CTO, the parameters like noise & air are regularly monitored by the
NABL accredited agencies and are within the permissible limit. There is no such
provision about permission / exemption required under Regulation-124 of the
MMR, 1961, but the provision under Regulation-124 of the MMR,1961 is for
good industry practice and OMC is following the same by taking adequate dust

suppression methods and one NABL Accredited agency i.e. M/s Visiontek \gﬁ

Consultancy Services Pvt Ltd has been appointed for ambient air, water & noise

anager

¢
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36. That, the allegation made in Paragraph-31 of the Rejoinder Affidavit that

R

in view of the findings, the quarry operation is in violation of CPCB guideline
dtd.12.05.2020, violation of EC and CTO conditions, the quarry operation is \J~
required to be stopped for all time and EC and CTO be withdrawn in addition to
this the environment compensation may be computed and the site in question be
restituted to its original condition, is not correct, totally misconceived, disputed
and denied specifically. It is submitted that all the conditions of EC as well as
CTO are followed and the suggestions of the local regulatory authority issued
from time to time are implemented for improvement of the environment of the
ML area as well as the periphery area. There is no violation of EC conditions as
well as the conditions of the CTO by the Respondent No.17. There is no finding
in the Joint Committee Report dtd.26.07.2024 that the quarry operation is either
in violation of any CPCB guideline or in violation of any condition of EC or in
violation of any CTO condition, as alleged by the Applicant. Hence, the contrary
allegations being contrary to the Joint Committee Report dtd.26.07.2024 as well

as being devoid of merit are liable to be rejected.
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37. That, in view of the facts stated above, the prayers made in the Original
Application are devoid of merit, hence liable to be rejected. Consequently, the
Original Application being devoid of merit is also liable to be rejected with cost.
38. That, the averments / allegations made in the Rejoinder Affidavit which
have not been specifically dealt with and / or denied, are deemed to have been
denied.

39. That, the deponent reserves the right to file further Affidavit / Affidavits,
as and when required / directed, for an effective adjudication of the matter.

40. That, the facts stated above are true to the best of my knowledge and

belief and also based upon available records as well as information.

[dentified by har '\r“‘«‘d“ —
_)0.)10_9’@ \QZ{E ot - DEP NENT

Advocate Regional Manager

Cuttack Kliondalite Group of Mines

Dtd. H,Fo;a } Y12 O.8.C. Ltd. Bhubaneswar
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Letter No. é 6 /OMC/NKDL/2025

Date. || /02/2025

To,
The lIC
Jankia Police Station
Khordha

Subject: Registration of Complaint Regarding lllegal Extraction of Khondalite
Stone Adjacent to ML Pillar No. 31 to 32 near Khondalite Mines, Narangarh
Lease Area, Plot no 1744 SIJTA Land.

Respected Madam,

In inviting a reference to the subject cited above we would like to inform
you that as per information of Asst Security Officer (G4-S) security, Khondalite
Mines, Narangarh (Copy attached with photograph) a group 8 to 10 of local
village people have been illegally extracting khondalite stone adjacent to our
lease area near ML Pillar No. 31 to 32 on the opposite side of our stone quarry.
They use JCBs and Hyvas for digging during night and resorting manually during
daytime. They have started tunnel type digging towards our side, which is
extremely dangerous and poses a high risk of collapse, potentially leading to
fatalities. They threatened our'security personnel and demanded to vacate the
area, claiming that the land does not fall under your lease. This illegal activity is
not only violating the terms of the mining lease but is also causing
environmental damage, loss of resources, loss of national property and

potential security threats to our operations.

Therefore, as per direction of Mines Manager, Narangarh requested to be
mvestlgated over the said matter and taken appropriate action against them. \’ESTE(’

(:Dz./{i?)( /&rj{.’w St\,ﬁ,\, |

Odisha Mining Corporation Ltd.
(A Gold Category State PSU)
Narangarh Khondalite Mines D. Sahu
At/Po-Narangarh, Dist.-Khordha, Pin-752018, www.omcld.i iming)
‘ n
CIN : U131000R1956SGC000313 ASSR. manager (Min .
Odisha fina Taraeration LiC
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It is for your kind information and kindly request to take necessary
action for prevent further lllegal Extraction of Khondalite Stone for the said
above land.

Your’s faithfully,
05
o

\
SECURITY I/C
OMC Khondalite Mines
Narangarh

MemoNo: b| /OMC/NKDL/ 2025 Date || /02/2025

Copy to the Mines Manager, Khondalite Mines,Narangarh for your kind

information and need necessary action.

Copy to the Asst. Manager (Security) Khondalite Group Mines for kind

information and necessary action

Copy to the Sr. Manager (Security) for kind information and necessary action
Mopy to the Regional Manager, Khondalite Group Mines for your kind

information and necessary action.

Your’s faithfully,
Q)\q\/\\\v)’\g\
SECURITY I/C
OMC Khondalite Mines

Narangarh
UE COPY AT "Esﬁ

; i)r. r‘-m)t)"/ St

D. Sahu
Asst. Manager (Mining)
Odisha Mining Corporation Ltd. Odisha Mining Corporation Ltd.
(A Gold Category State PSU)
Narangarh Khondalite Mines
At/Po-Narangarh, Dist.-Khordha, Pin-752018, www.omcltd.in
CIN : U131000R1956SGC000313
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To
The Mine Manager
Kundakundi Kaunda Khondalite Mine

Narangarh

Through Proper Channel

Sub: lllegal Extraction of Khondalite Stone Adjacent to ML Pillar No. 31 to 32 near Our
Lease Area

Respected Sir,

With reference to the subject mentioned above, | would like to inform you that
during a patrol of our AOR yesterday, it was observed that a group of approximately 10
to 15 individuals from Bhogopur village was engaged in the illegal extraction of
khondalite stone adjacent to our lease area, near ML Pillar No. 31 to 32, on the opposite
side of our stone quarry.

Near Pillar No. 31, we observed that they have started tunnel-type digging
towards our side, which is extremely dangerous and poses a high risk of collapse,
potentially leading to fatalities.

It was further noted that they were using heavy machinery, including JCBs and
Hyvas, at night and resorting to manual digging during the daytime. Additionally, they
threatened our security personnel and demanded that they vacate the area, claiming
that the land does not fall under our lease.

To substantiate our report, we are attaching photographs of the site as evidence. We
request you to take appropriate action to address this matter urgently, including
;; coordination with the relevant authorities if required. :

This is submitted for your kind information and necessary action.

rs sincerely,

Aromanitr $E0Phos Hands

Ace/ Gax
. EL
rRUE COPY ATTEST s

DIXOC fcﬂ)i‘ r g'cng

sahu
56t N‘lanager {Mmmﬁ;
fieha Minma Corporatien Lid.









818

ROG4752901 3T TR: 2790462527813

HL HORAHGARK 5.8 73 201

Counter Hosi, 187027 F2075,11213 TR Sl

TorTHE 116 Jﬁ&%& F‘QLlEE GTATION

PINs752070, Jankia 3 5.0

FromsOE KHAHEAL , ﬂl‘ 5 WARANGERH

W5 nms, REG=17.

Eta .8, fi‘\i’.‘éuEDJ"TﬁF aidai2 i Tach)
£Trach on wad ,193 agost.govains

Hial ROUTAAAREE:lear mask ~Blay safes

Wl '-q
.ﬁ;mi.:';’:i Bk,

Tai 4 tL. FT:&.%’mé:S‘.-?.ﬂﬁiﬁaihfs

’:)z',towﬂ.n)cw JM

D. Sahu-
Asst. Manzgar (Mining}
Odisha Mining Corpoiatioi tio



819

) DISHA

NIV 3PPORTUNITIES

Mining Happinass
Letter No. {" /OMC/NKDL/2025
Date. [[| /02/2025

To,
The Dy. Director of Mines
Cuttack Circle,
Cuttack

Subject: Registration of Complaint Regarding Illegal Extraction of Khondalite
Stone Adjacent to ML Pillar No. 31 to 32 near Khondalite Mines, Narangarh
outside Lease Area, Plot no 1744 SJTA Land.

Respected Sir,

In inviting a reference to the subject cited above we would like to inform
you that as per information of Security In charge Khondalite Mines, Narangarh
a group 8 to 10 of local village people have been illegally extracting khondalite
stone adjacent to our lease area near ML Pillar No. 31 to 32 on the opposite side
of our stone quarry. They use JCBs and Hyvas for digging during night and
resorting manually during daytime. They have started tunnel type digging
towards our side, which is extremely dangerous and poses a high risk of collapse,
potentially leading to fatalities. They threatened our security personnel and
demanded to vacate the area, claiming_that the land does not fall under your
lease. This illegal activity is not only violating the terms of the mining lease but
is also causing environmental damage, loss of resources, loss of natlonal
property and potential security threats to our operations.

We have already informed to lIC, Jankia fo% further action.
RUE COPY ATTESTEL

D) /((’)( ﬂ.‘ﬂj‘ = g"f‘”‘

D. Sahu
Asst. Manager (Mining)
Ddisha Mining Corporation Ltc
Odisha Mining Corporation Ltd.
(A Gold Category State PSU)
Narangarh Khondalite Mines
At/Po-Narangarh, Dist.-Khordha, Pin-752018, www.omcltd.in
CIN : U131000R1956SGC000313
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Itis for your kind information and kindly request to take necessary
action for prevent further lllegal Extraction of Khondalite Stone for the said
above land.

Your’s faithfully,
Encl : 1. 1IC Complain Copy

2. Photograph copy ; ,‘?7\/(
n

Mines ger
OMC Khondalite Mines,
Narangarh

MemoNo: &2 /OMC/ NKDL/ 2025 Date |\ 702/2025

Copy to the Superintendent of Police, Khordha for kind information and
necessary action.

Copy to the Asst. Administrator, Temple Branch office, Jatni for kind information
and necessary action.
Qﬂopy to the Tahasildar, Khordha for kind information and necessary action.
Copy to 71he SP, Khordha &vr Kimo| 1 (sormetion amef ey aetion
Copy to the Sub Collector, Khordha for kind information and necessary action.
Copy to THe 11e, Tamkia, P8 Khovelha bor Kimd| imtoyemefsn oo verey actim-

Copy to the Collector, Khordha for kind information and necessary action.

Your’s faithfully,

€
—
) 8
W p Mines Wa ge
a%\ah OMC Khondalite Mines,
\‘\tg‘ Q Narangarh

AP Q/«UU > G FRUE COPY ATFESTEL
v g '
A ' ) AL
cew'\\% Oﬁ\oﬁna D{/(?()ﬁfanjcw 4
\L(&\é ciiéoiofow e D. Sahﬁining)
‘&6’ - {\&) ') Odisha Mining Corporation Ltd. Asst. Ma.nagef ( ton Ltd.
& > ."}97/ (A Gold Category State PSU) vdicha Mining Corpofa
%( \{}/ Narangarh Khondalite Mines
N At/Po-Narangarh, Dist.-Khordha, Pin-752018, www,omcltd.in

CIN : U131000R1956SGC000313



Letter No. 60 JOMC/NKDL/2025

Date. || /02/2025

To,
The IIC
Jankia Police Station
Khordha

Subject: Registration of Complaint Regarding lllegal Extraction of Khondalite
Stone Adjacent to ML Pillar No. 31 to 32 near Khondalite Mines, Narangarh
Lease Area, Plot no 1744 SJTA Land.

Respected Madam,

In inviting a reference to the subject cited above we would like to inform
you that as per information of Asst Security Officer (G4-S) security, Khondalite
Mines, Narangarh (Copy attached with photograph) a group 8 to 10 of local
village people have been illegally extracting khondalite stone adjacent to our
lease area near ML Pillar No. 31 to 32 on the opposite side of our stone quarry.
They use JCBs and Hyvas for digging during night and resorting manually during
daytime. They have started tunnel type digging towards our side, which is
extremely dangerous and poses a high risk of coHapse potentially leading to
fatalities. They threatened our securl.’cy personnel and demanded to vacate the
area, claiming that the land does not fall under your lease. This illegal activity is
not only violating the terms of the mining lease but is also causing
environmental damage, loss of resources, loss of national property and

potential security threats to our operations.

Therefore as per direction of Mines Manager, Narangarh requested to be

lnvestlgated over the said matter and taken appropriate action against them.

TESTE

' \
Odisha Mining Corporation Ltd. _;',.)E"ch‘m”)(w
(A Gold Category State PSU) h u
Narangarh Khondalite Mines D. S
At/Pc-Narangarh, Dist.-Khordha, Pin-75201 3, www. omcitdAsst. Managef

CIN : U131000R1956SGC000313 ~disha Mining Corporali
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It is for your kind information and kindly request to take necessary
action for prevent further lllegal Extraction of Khondalite Stone for the said
above land.

Your’s Iaithfully,

A .
mcl‘lg
SECURITY I/C
OMC Khondalite Mines

Narangarh

TRUE 'iOPY ATTESTEL
‘ LyGn)lrv
Mg
D. Sahu

ining)
sst. Manager (Mi_mng
f:ue.h_.q Minina Corporation Ltd.

Odisha Mining Corporation Ltd.
(A Gold Category State PSU)
Narangarh Khondalite Mines
At/Po-Narangarh, Dist.-Khordha, Pin-752018, www.omcltd.in
CIN : U131000R1956SGC000313
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Odisha Mining Corporatlon o )
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— A

Subject: Regarding Organlzing free medical heath camps In and around-Gdbinpur énd

Narangarh Mines undor IChondalite Reglon. %
o h:/
Ref:  Your office letler no 869/OMC/KLDM/24, DY 03,12.2024. //r

Sir

With reference to the subject and lelter cited above, | am to inform you that an
amount of €10.00 lakhs has been approved under PD for organizing free medical health
camps In and around Gobinpur and Narangarh Mines under the Khondalite Region. The
dispensary (HO) will provide the necessary medication, doctors, and support staff. In the
absence of a dispansary doctor, the RM may hire doclors in adherence to the guidelines. -

Therefore, It is Imperative to organize the medical health camps in accordance with the
guidelines of OMC and the Government.

YOU\F faithfully,

q
Special Officer ancg-Head CSR.

Memo No. 2\ 6% /OMC/PD-CSR/2024  Date: 1§ /_12./2024

Copy submitted to the ED (P & A) for information and necessary action.

Copy submitled to the Director Operation for kind information. ‘

Cop Wgrded 1o the Medical Officar -1, HO for Information and necessary action
ok g 8l \

~

Speclal Ofﬂc[}r Slﬁ»/iead CSR

iJegoly State PSU)
Reglstered Office : OMC HousE, Dhubaneswar - 751001, Indla
Tel : 0674-2377400/2377401, Fax: 0G74-2396889, 2391629, www.omcltd.In_ . _ (JL.

CIN : UL31000R19565GC00N0313 e .UE g
D. Sahu

Asst. Mana e

Odisha Mining COrporeizz =2

6‘4
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e |
Pz OFEYCE OF THE CINEE DISTIICT MEDICAL & PEBLIC IIEALTI OFFICER €13 DMD KHORDITA
Jii 5 ) DEPARTMENT UF HEALTH & FAMILY WELFARE,
\ ? i GOVERNMENT OF ODISHA
‘ LETTER NO. /AT IIDATED_.2./ 0/ /=
To,
The Mnies Manager

Odisha Mining Corporation Ltd.,
Narangarh Khondalite Mines,
Narangarh, Khordha

Sub: Permission for conducting Free Medical Health Camp at Narangarh Village on
06.01.2025, PS- Jankia under Haladia, Khordha District.

Sir,

With reference to the subject cited above the Collector & District Magistrate, Khordha
has been pleased to allow your organization to conduct one number Free Medical Health Camp at
Narangarh Village on 06.01.2025, PS- Jankia under Haladia, Khordha District. Your organization
has to abide by the rules & regulations as dictated by the district authority.

1. The organization has to strictly abide by the undertaking given by the Organization at
Annexure -1(b).
2. Your organization has to organize the camp from 10A.M - 1.30P.M.

Your organization has to conduct health camp within 250 persons (each camp).

4. Breach of the condition will invite penal action as stipulated in Order No 1968/R&DM dt
15.4.21 of the Chief Secretary, Odisha.

5. Any Govt. Order/notification issued subsequently in the matter will be applicable and shall
stand modified accordingly.

6. Your organization has to take adequate permission from the appropriate law & order
authority of the concerned area before organization of Health camp to avoid any untoward
incident& causalities & the district authority will not held responsible for any
mismanagement arising out of health camp.

7. Your organization has to widely circulate exact date, venue & time before one day through
milking, poster as well as leaflet, newspaper & publish the success story in the newspaper of
the concern district.

8. Any deviation to the above clause will make the district administration to cancel the
organization of Health.

9, The permission can be cancelled at any time without prior notice.

W

Yours' faithfully,

A
{w lRﬂ(lmrdha

RUE COPY ATTESTEL

4 “y : Sjw
9 /l(*j ren )t W
D.S ahkdl' -
t. Manager (Mint
Q;Eha Mining Corgporation Ltd

Cont...2
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OFFICE OF TUE CIIEE DISTRICT MEDICAL & PUBLIC HEALTII OFFICER CUM DMD KIORDIA

DEPARTMENT OF HEALTH B FAMILY WELFARE,
GOVERNMENT OF ODISHA

Memo__/(Z IDATED_2/ 0//%2
Copy submitted to the collector & District Magistrate, Khrodha for favour of kind information
with reference to approval dt.02,01.2025.

T

s

9/‘?
l ]

«'ﬁ?m 1 (h'ordha

Memo_//& /IDATED__ %/ 01/ 25

Copy submitted to the lIC, Jankia P.S, Khordha for favour of kind information.

i
,E'BM irordha

Memo__/(F- IIDATED._2/0/) 2.5

Copy submitted to the Sarapanch, Narangarh Grama Panchayat of Haladia for favour of kind
information with reference to approval.

S5
£oM okdha

Memo_11XK HIDATED_=5/7/ Zﬂ?
Copy submitted to the Superintendent I/C-cum-BPHO, Haladia, Khordha for favour of kind

information and necessary action with reference to approval. The Superintendent I/C BPHO, Haladia
are requested to send a performance report of the health camp at Narangarh village, CHC of Haladia,

Khordha. .
| 9/
@M & Khordha

I'RUE COPY ATTESTEL

(Uz/[}oc {4 -1jtrv S'QKAA
D. Sahu

Asst. Manager (I’\.*h_nmgr)4

Odisha Mining Corporation Li¢
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Asst. Manager (Mining)
Odisha Mining Corporation Ltd
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Narangarh, Odisha, India
= 2hxj+749, Narangarh, Odisha 752018, India
. Lat 20.048332° Long 85.580194°
, 06/01/25 10:26 AM GMT +05:30
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Consolidated GST Details

Details of Supplier
EMAMI FRANK ROSS LTD
Plot no -663,

OMC Campus, Unlt-8.
PO/PS-Nayapally,Gopabandhu Nagar,
Bhubaneswar

Odisha 751012,

Involce No : 24413840010577
Date: 23rd jan,zozé

»

GST no 21AAACE3726D2ZB
Detalls of Recipient
0Odisha Mining Corporation Limited
OMC House, Bhubaneswar-751001

Subject-Supply of Medicine of OMC Bhubaneswar|
For the Month of JAN-2025

Ref no : Agreement No-07/OMC/C&P/24

\ A

Outmar o

u\\q)\%

Dr. Salmia Jafri
Medical Officer-|
QMG Dispensary \

U4, Bhabansswar

Odisha
GST no; 21AAACO3324L27ZR Dated:02.02.2024
st NO|[Deseription of Goads Taxable_value |[HSN NO CGST SGST ToTAL
RATE % ||AMOUNT RATE % ||AMOUNT
0 0 8] 6] -
2,783.88 2.5 69.59 2.5 69.59 2,923.06
1 Supply of Medicine 85,165.46 5,109.37 6 5,109.37 95,384.20
11,075.21 996.73 9 996.73 13,068.67
0.00
0 0.00
TOTAL 99,024.55 ||~ 6,175.69 (/ 6,175.69 1,11,375.93
e ﬂimmmg_ljkh eleven thousand three hundred seventy five & ninghty three paisa, ¢

Thanks &

regards

For EMAMI FRANK ROSS LTD

Authorized Signatory

w

Frank Ros§ Pharmacy

(A Division of Emami Fr
Odisha Mining Corpora

Bh

#

ank Ross Limited)
tion Ltd.

OMC House,
ubaneswar-751001

fRUE COPY ATTESTEL

Szlba fCﬂ)CW Se \/P,w
D. Sahu
)
t. Manager (Mining
OA;;ssha Mining Corporaticn Ltd.
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GSTIN NO- 21AAACF3726D2ZB  PAN NO- AAACF3726D ,Qm ﬁ_a_.u;guj vt IBiev,

-

G0 mar LK, .
s\ 2
Bhubaneswar 9’5)
Dt-24-01-2025 /

TO

The Medical Officer 1/C
OMC Dispensary, Unit-8
Bhubaneswar-751001
GSTIN-21AAACO3324L2ZR

PAN NO AAACF3726D /

Consolidated invoice no: 24413840010577

Dear Sir,

Please find herewith the attache}@/nvoice details of supplied medicines to your esteem organization. Which
amounting is Rs. 111375 .93 /-‘(Rupees one lakh eleven thousand three hundred seventy five & ninety three

paisa only) .

Please receive the invoice & take reasonable steps for payment as per our term & condition.

Kindly make payment favor of EMAMI FRANK ROSS LTD

Thanks & regards

For EMAMI FRANK ROSS LTD {RUE COPY AT TESTEL

N,

% T e el

- ) Sahu

Authorized Signatory Asst Manager (Mining)
Tk e Ddisha Mining Corporation Lid.

Emami Group Venture

Emami FrankERoss' LtFL, 7, Jawaharlal Nehru Road, Kolkata - 700 013, Phone : 2228 6042 / 0066 / 0067
-mail : info@frankrosspharmacy.com, Website : www.frankrosspharmacy.com
CIN No. U24232WB19#9PLC003123 .



845

7 e 3\
./@

HEALTH CAMP - KHANDALITE MINES, NARANGARH
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SL. NO. NAME OF MEDICINE QUANTITY
1 |TAB. CALPOL 500 45
2 [TAB.CALPOL 650 105
3 [TAB.ZERODOL-P 170
4  |TAB.ZERODOL - SP 70
5  |TAB.ZERODOL - TH8 40
6 |TAB.ZERODOL - MR 80
7  |TAB. FLEXON 90
8  |TAB. ULTRACET 195
9  [TAB.SINAREST 45
10  |TAB.SINAREST - LP 30
11 [TAB.SOLVIN COLD 120
12 [TAB. NAXDOM 500 60
13 [TAB.SIBILIUM 60
14  |TAB.DROTIN - DS 30
15  |TAB. MEFTAL FORTE 30
16 [TAB.CYCLOPAM 10
17  [TAB. MONTEK - LC 300
18  |TAB. ALLEGRA 120 20
19  [TAB. MONTEK - BL 200
20 |TAB.BILAZEST - M 60
21 |TAB.CETRIZIN 75
22 [TAB.ELVOZIME - M 150
23 [TAB. AZITHRAL 500 60
24  [TAB.CLAVOCIL 625 LB 60
25 |TAB.CLAVAM 625 140
26  |TAB. MANOCEF - O CV 200 50
27  |TAB. CEFAKIND CV 500 60
28  |TAB. SHELCAL 500 225
29 |TAB.BIO D3 STRONG 240
30 [TAB.BIO D3 FEM 30
31  [TAB. COMPLIBAC 105
32  |TAB. OROFER XT 30
33 |TAB. CHERI 30
34 [TAB.ATOZNEW 105
35  |TAB. NUROKIND GOLD RF 100
36 [TAB.BECOSULE Z 200
37  [TAB. CELLIN 500 50
38  |TAB. ANOXYWELL 200
39 [TAB.ABSOLUTE WOMAN 70
40 [TAB.PAN 40 255
41 [TAB.RAZO 20 90
42  |TAB.RAZOD 195
43 |TAB. NEXPRO L \TTESTEr, 100
44  [TAB. PANTART DSR 300

bii2 | 929 R/ 10

tofe to-w) o

DJ;O e fujc n  Schw

D. S&hu
Asst. Manager (Mining)

Adiaha Minina Cornevratinn | 4
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45  [TAB. EMPCURE DSR 100
46  |TAB. SPOROLAC DS 60 Hatt/ (57973 20
47 |TAB. CANDITRAL 100 10 o] 15 4 10
48 |TAB. CANDITRAL 200 50 Hyso/29 71] )0
49 |TAB. NUFORCE 200 8 peos JY ?"0‘2} 5\
50 | TAB. GRIS ODT 250 14 yoi| 3y 59
51 |CAP. DV 60K 36 P96 Vrﬂ*c’gf &y
52 |TAB. EVION 400 60 qqle)vb i
53  |TAB.CODESOFT 30 corg A9 oe/lo
54  |TAB.ZOFER MD 8 10 0(%6/ 1o)-3¢) 10
55 |TAB. VERTIN 16 90 Lo b/ 354 JA/
56 |TAB. MONTEK LC KID 40 oo /10
57  |TAB. LYCARPEL OXY 210 39 r’n‘! 139" "’/10
58 [OINT SUCRAL ANO 1 oxy/ 14§ 10 )

g o - ?77/}
59 |OINT T BACT 3 Wf" /34
60  |ZYTEE L GEL 3 qoas ) 1984

/ c) df')}
61  [SYP. GELUSIL MPS 9 12 ||
62 |DOLOFLEX GEL 30 }}f / 130700/
63 [VOLINI GEL 13 3B 15t g/
64 |CLOBEN G CREAM 4 1 '?'5/”\’3 1571
65  |LULIMAC CREAM 2 2951 ("”"" J
66 |MOMATE F CREAM 5 Cavkals *"’}
67  |SURFAZ SN CREAM 1 Yoto) 0582/ |
68  |EBERNET M CREAM 2 0o/ 1185))
69 |KOJIVIT PLUS CREAM 1 B fys e/ |
70  [CANDID B LOTION 9 ysfeores [
71 [SYP. OROFER XT 2 Yolt/33 19/ )
72 [SYP. CHERI 2 qusy 1qore</ )
73 [SYP. ZINCOVIT 15 1o4/Mo-e/ /.
74 [SYP.ATOZNS 7 vogy) Q- t0/ /
75  |SYP. ASCORIL LS 17 6549 } phoe ) )
76 |SYP. ASCORIL D PLUS 3 w14 f}w, ©])
77 |SYP. NORVENT D 1 pondfl15 /)
78 |SYP. NORVENT LS 8 oo/ [0+ )
79 [SYP. GRILINCTUS L 7 woty ) |10 38 //
80  [SYP. DIGENE 5 Qe[ 35 /)
81  |SYP. POLYCROL FORTE 3 (6] 500/ )
82 |SYP.SUCRALO 10 Ry/8)8 v /]
83 |SYP. SURAL 9 oy 18180/
84  |SYP. DUPHALAC 6 Aopf 209 7 H
85 [SYP. CREMAFIN PLUS 1 2qpif 39 +<1//
86  |SYP ARISTOZYME 8 b/ 1430° o/
87  [SYP. LYCARPEL 11 soiy) [o-re/
88  |SYP.ALKASOL * 2 iyt o8] ]
89  |SYP. CALPOL 250 1 ygroL )/
90  [SYP PACIMOL MF 250 5 A
91  |SYP SINAREST 2 03] Jve- 99 /'
92__[SYP.02M 2 o) g eof |
93  |SYP CLAVAM BID TRUE CORY ATTESTEL 5 ” (/84> B /
94 [SYP. TAXIM O 50 1 p6r1] (o611 ] 1
;__,‘:)-f',bocnn)cw Stha
D. Sahu

Asst. Manager (Mining)
Odisha Mining Corporation Ltd
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95  [SYP. TAXIM O FORTE 1 6o/ 156 /]
96  |SYP ASCORIL LS JUNIOR 3 feuq‘ {qoof]
97 |SYP. ALEX JUNIOR 2 wf (ool |
98  [SYP. KOFAREST LS JUNIOR 1 }&D‘M/' 39457
99 [SYP. LAVETA M 10 weltf (Ao 1
100 _[SYP. FLEXON 2 e fl 4/ !
101 [SYP. CETRIZINE 2 oldf s 5/1
102 |SYP. RESWAS 6 08/ )|
103 |OTOBIOTIC EAR DROP 2 yon /M”*"/
104 |MILFLOX EYE DROP 1 qup e 0o/
105 [ZENFLOX EYE DROP 9 M’—#H? w/) ,y/ﬁ‘ N ]/
106 |REFRESH TEAR DROP 1 ‘
107 _|OTRIVIN N/S ADULT 2 Mool |19 3’} ‘
108  [OTRIVIN N/S PED 1 oo/ T4/ |
109 |HEXIDINE MOUTH WASH 5 Yagof 1S 79")’
110 _|COOLERA MOUTH WASH 5 / st/ ]
111 |CLOHEX ADS MOUTH WASH 3 ve/ 3625 |
112 [TAB. NOWORM 6 12’ gulf 1
113 |SYP. BANDY 5 {’f /
114 [TAB. ALPRAX 0.5 60 UJ(C?/ dpoe (15
115 |NOBLOCK N/S 2 Hobf 62 [ 1
116 |OINT. ETRAZO OC 4 gf;e/ g "‘) /.
117 [TAB. MINROSYNE 7G 40 Jap) 25t / (p
118 [TAB. CALMIN CT 100 Yoo (2 é;"’w !a
119 |TAB. RABIP DSR 100- / /]
120 |OXYSPRAY N/S 3 (7 /
121 |ELECTRAL POWDER 80 Lff) ?*f/ 54,
122 |SYP. AZIBACT LR 100 1 Wi 14 “om) |
123  [SYP. ATM XL 200 1 oL} )[/l} BV/a
124 [SYP. ATM XL 100 2 o484 [ 900/ (
125 |DEKSEL NANO KID DROP 1 vitip 19104
126__|SYP. TAXIM O 60ML 2 U 501 bty 1
127 |SYP. TAXIM O FORTE 60ML 1 1HEY / | et ok 1
-~
()rQM o A @g
—n{r‘/;\b\ 7 06‘0\0&6 .
Biswajit Jafri
Superintendent (lPharmacist‘) 7 /g ?ﬂr}fﬂg%?ﬁéi?g \

OMe Dispensary
lvh,r.l-i Bhubanaswar

rRUE COPY ATTESTEL
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Sahu
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Asst. M ation Ltd.
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Letter No. -+ /OMC/NKDL/2025
Date | >/02/2025

To

The Chief District Medical Officer.
Khordha District, Odisha.

Sub: Request to provide administrative permission to organize a free
medical health camp at Narangarh G.P of Khordha Block on

Dtd.18t" Feb 2025.
Sir,

In inviting a reference to the subject cited above, I would like to inform
you that, presently OMC (Odisha Mining Corporation) operate its Khondalite
Decorative stone mining in Narangarh village of Narangarh G.P in Khordha
district to supply Khondalite stone to Odisha Govt. for development of different
Heritage in Odisha. Local Sarapanch along with villagers has requested us to
organize one health camp in Narangarh village for providing free medical health
check-up with free medicine for the poor needy villagers.

Being a responsible state PSU of Odisha Govt. We request you to provide
administrative permission to organize free Health camp on Dtd. 18t Feb 2025
in said villages to fulfill the demand of the villagers. OMC will extend necessary
logistic, Medicine and Medical staff to organize the health camp. We have
attached detail information for said camp.

Expecting your kind co-operation & necessary action.

Encl : As above
Yours Faithfully

] 0\ DA
Mine nager
Narangarh Khondalite Mines,

Odisha Mining Corporation Ltd. .
(A Gold Category State PSU) TRUE COPY ATTESTEL

Narangarh Khondalite Mines
At/Po-Narangarh, Dist.-Khordha, Pin-752018, www.omchd:in - J
CIN : U131000R19565GC000313 ﬁ/{, .g\,q.ﬂjc.» Schma

D. Sahu
Asst. Manager (Mining)
Odisha Mining Corporation Ltd
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APPLICATION FORMAT FOR HEALTH CAMPS

. §3anisation Proiile ; :
A Organisation Pro Kz Uz, Knﬁ A yeszrr Teve. Chopg %UU

1 Name ¢f the Organisation : “—uﬂ““ﬂ“(}"m’-‘g, }am{’fm_’_m_fg /¥l JH - .

! Regd,Society/Trust/CorporateHouse/ProfessionarBodies/ '
|

, o : |
2 Types of Organisation | Association/any other (specify)

3 Registration detail®

a. Registration number; | 5] BQ‘:!'O Q\/L'ube_ C0<{&) LIN‘_:\)G)?'S']

b. Yearopf registration:

C. Types of registration:

“Registration certificate enclosed,
4. Name of the Chijef Functionary:

bx Registered office address with
phone, Fax number and emajl ID:

B. Work experience in relevant field:
f Af‘gw & 5 >0 desd CApenlence B Srpenvas, Plned.,|

& CLK }U@{ .

]

( Types of camp ‘ Date / purpose | Beneficiaries(in fl

Whether follow | Whether any adverse

f
organised nas) , up done, if sg, effect noticed during f

for how long? | follow up

MHW

.Sahq.
Asst. Manager (Ml'mng)
Odisha Mining Corporation Ltd



850

8. Proposal for Organization of Health Camp/s

1 Titie of the camp

Fraee km% _Ccruew«ﬁ Cm«s?o

Y,

2. No. of camps proposed |

3. Targeted beneficiaries . 250 Nea

4 Expected beneficiaries per camp (in nos.} : ! QS_O Noan -

5. Location / Site of the camp : |:| Institution Level* [ @/ Field Level
Detail address of the site : ‘ At ?&\CML _{_ é_rf“:d" FWY-“OU)

| Nd\ﬂ.ﬂﬁﬂ/‘ﬂ@ —K“')ﬂ f?’{ Aﬂ\
124 U g N

* Authorization certificate from the head of the respective institution enclosed

6 . Justification for organizing camp/s** (Provide disease burden status and evidences similar initiatives
if any);

IG\ﬁ‘V) ereld HM{J’b Cerpeen C,oknyr) ({"arl é\qm.m,{‘q,rd/
beatth,  beoef do Loenl pesple .

** Supporting scientific ¢ evidences enclosed for new activities
7. Relevant experience in organizing such camps if any & performance:

Y

8. Types of Service /Service Components

| Category Details of Implementation madalities /Techniques t¢ be used if any I
I Awareness ! — I
|

| 4
[ Screening / |
‘ Diagnosis 1 N |
| Treatment — :

Follow up

RiTESTEL
Any other . C‘Op\{
TRUE £ o
" ' -
m)lijé*’ﬁ"]cw -
D. Sahu

Asst. Manager (Mi'ning)
Odisha Mining Gorporation Ltd
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9. Quality and patient facilities (clean drinking water, sanitation, sitting arrangement, toilet etc.) to be

Provided. .yg}

|39;_‘\1'_=“!_r1§§gment plan for any possible complications/ adverse effects it any)

Yeq

11. Critical manpower proposed to be engaged /mobilized
Category Name Educational Qualification | Experience in similar areas
(In Years)

Med-<cal sﬂaj ] “brv;-g_az:a@gm' it Dot MBS b Yeoaret, - N

12. Estimated budget:
Broad head Cost Estimates Source of fund

T‘Q&"'&W,M%&C&W\ 5 LaXhy - OMc csf_
Lclxﬁﬂw\{c = —-—e;\.k

13. Expected outcomes / Outputs (both quantitative & qualitative aspects to be mentioned)

'- Reach nedy Patiznt 250 Nog
- Engorne  beallh Sanvces .

This is to certify that above mentioned information is true.

o\ Nvs”
Signature Bf\the Chief Functionary
Date: [3|0o. Yo
aer

\ fan
:nl!:iﬁl?tg Co;poratiuIn Lid. srR UE COPY ATTESTEL
K. (rj\gla?suandi Kunda Khondalite Mine!
u

Tl S
Sahu

- nager (Mining)
ining Comgraﬁon \td.
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Annexure-1(a)

- taifa: - . T
1. Camp Details New* | Ongoing |
11 Nature of Camp: | :

* Not implemented yetas part of any programmes under H&FW Deptt. Govt. of Odisha.

1.2 If new, supporting scientific evidence MYes [ No j
furnished; L '
1.3 Ifongoing, proper justification given is Yes ( No [
For organisation of the camp at the proposed [ | ’
area:

Z. Status and performance of the implementing organisation

2.1 Registered Body: . I Yes I No
2.2

Performance in previous assignment if any:

—_—

3. Feasibility of the propaosal J

I G |
3.1  Status of proposal: SEEEE ‘

Incomplete

“* Furnished in prescribed format along with all supporting documents:

3.2 Critical HR*** tg be engaged/mobilised: Detailed pian furnished

** Apprajsal committee to be decide based on the need.

Not furnished J

3.3 Location of the camp site: I Suitable ' Not suitable J

3.4 Quality Assurance measures defined: L }
3.5 Scli‘entific evidence furnished for new/ Yes ! No —}
innovative initiatives:

4, Any other observations
i

— |
| | |
|
Decisions of the Appraisal Committee: [
| Recommended for approval _'j |
. |
| Recommended for approval by State |

' Research Ethical Committee {

In case of requirement [
Not Recommended

|
., KTTESTEL
g CU ; !
fRU ' oy |
e |
Signature of the Chairperson of DQAC /Collectar b Qayw\

~3 “'(,)c fca)
resnonse found for the indicatars mentiones gsT C ] u
mmities for final 2ooroval: The progesal sz D . S nine
3erart e Asst. Manager (Mining

R 1SS A5 PAdHran . \1
Hdisha Mining Corporation L

| Critenia for recommendation’ No negative
i Criteria for recommandazion to sthizal co

iNovalyz in NETure 3ng scuznniéis =
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X

V' Availability of the IBC Matarials with the Orzaniser:

2] I, Yes then provide the Details of the 1£C Materials
(Detzils to be submittad in Organisation letter head with Sea! & Signature)

b) If, na then mention the details IEC Material Requirement
{Requirement to be submitted in Organisation letter head with Seal & Signature)

' Detail postal address:

J: A pe Naraoganh po- Tamcon

Deat o ichertblhe”pa -5z

|| e-mail 1D: | | ~ 0{ @ 0«{6‘ { m&n?n-:.J
i | K“UTL\J\W\IC' an sha o5
IICon'cactNo-. [ 5’%383él3£f5

f obile 1

{jnd Line No:

[ Name of the Focal person for future
communication

V\mu«s gdl"\QfL Dax

Details of Authorised signatory
i aY2 \3\59—**\

Fuli name: Qfﬂ-“ﬁﬁ&m Iﬁdv)

Designation: kt,ff)

Present Address: f?}'/[) o’ Neasta

b Pos. Toroan Dok olordla_Fs 95, o

-

E-mail ID: RAJ—U_MQ’KM-C.;{Q,J@ o;ve/id\qma\z,\i zfr)

Phone No.: 3’4'38_3é[3lf5

Signature: ) {_/ - TRUE COPY ATTESTEL
\ac~atya (P, : b S

| . R
tlines Manager C..Dz/bﬁ" )
Cdisha Mining Corporagi?? L;‘d . D. Sahu )
“undakundi Kunda Khondalite Mine r (Mining
Asst. Manager ( i)

Odisha Mining Corpor
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¥ &

Undertaking by the Organiser

sti/st.__ k" aruanadcart Daa (Chief functionary of the
V_': s Jem ,»—\e\ }\ tn H.‘lﬂ.&z_,_g.li‘am = 4_,,515% f, (ko E&_ﬂ_ do hereby
/ )

sk}lemn y"mrm a\({ smcerely state that;

1. The organization is hereby agreed to arganize Health camp as per the defined terms of reference
defined for organizing health camp in the district.

2. No money on any account shall be collected in the health camp. The health camp will be organized only
to serve the poor population who are deprived of health facilities.

3. The organization will not use any medical technology for screening/ diagnosis of the patients, which is
not approved by the competent authority | regulatory body.

4. Na expiry | substandard medicines shall be dispersed in the health camp.
5. Experienced doctor shall monitor the health camp & they will verify all the medicines before dispersion.

6. The organization will be held responsible for any type of adverse effect arising during or after the camp
& will take necessary follow up action for affective management of such incident/s. The organization will
also be legally liable for any compensation or penalty awarded by the appropriate authority related to
the camp.

7.The detail list of Doctors & paramedical staffs, who will participate in the health camp will be submitted.

8. | or any other office bearer on behalf of the organization has not been convicted by any
government/Agency/ Court in India or abroad for any criminal offence.

9. The organization has not been blacklisted by any Government (State or Central) Department or Agency
in India, which is in force during the currency of contract.

10. There is no previous case of mismanagement or adverse effect in any camps arganized by the
organization, so far.

| further affirm that, in case of any such evidence in contraction to above declaration come to the
notice then | and my organization is liable for legal action.

IRUE COPY ATTESTEL 2105 \*pw 4

Name & Signature Sf the|Applicant

ate . J2.\aDAYOWAT
Dat \’}(\)0 Ql]m \/N‘LM\('LA(:J\_@’&"
j /{j M)(’W Mines Manager

Odlsha Mining Corporation Ltd. .
ger (Mmmg) 1vndakundi Kunda Khondalite 1

Asst. Mana ation L1d.

Odisha Mining Corpo
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Annexure-2(b)

Letter of Consent/Permission to Use the Premises for Volunteer

Health Camp
Date \3{09\,;{915

Dear Madam / Sir,

l, Smt./ Sri. M?A(Q.'CQT)Z E)Ga\err:q W/o Dﬂﬂﬂ‘*{f“&‘\ (bd\em D/o, S/o, w‘/{ of
%t':&% ek eherea:.. .. presently residing  at

A{?/PC &J\La.tr_am?(md\ 2. .jomK\tA \)pgf K’MMYLC\
..and permanent
resident of. H/P& f\!CUQQ.‘m T‘LL) ’P _Q J%K’cﬂ\.,w{‘ KJLM?“U&L\)Q .. working as
' (Designation).. gmqu)djﬁl NQM“\“LRJ;G P ... in the organisation / office
9:,}“ e rlaves chéqfwﬂaﬂpﬁm&twrhere by give my written consent
To.!\u“méru&.%&t..k\Lm,cgﬁ\...E.mr:ﬁ:lré.m%.%mmeu@&mpww%énisation hold the
Voluntary Blood Donation Camp on date .. 18'/02\/‘;@@5 .in my/our premise
(personal / office) situated at .. N%ﬁ‘&mml‘) PQ.'PC«LQ%&EF PQP_QWQS%\ in Public

interest, 717 A’L ¢ 7}%

Sa’apancha
Naranagarh G.P.

Signature of Premise Head/ Owner/Institution

p

IRUE CORY ATTESTE
dIU fonf ™
—

hM ing)
in
Ma er (

gdS\:r:a Minind C rporauon Ld

AAA
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p.d

SCHEDULE FOR FREE MEDICAL HEALTH CAMP PROGRAMME

AT NARANGARH PANCHAYAT UNDER KHORDHA DISTRICT — 2024-25

Paramedical Staff

P g

D . L
D q; ahu

Asst. Managd
Odisha Mining C

TEL

Date &
. Place Docotor
Time — - =
Pharmacist Supporting Staff
| 18.02.2025 | Narangarh, Doctor 1 [ Dr. salma Jafri 1) Sri Biswajit 1)Smt. Latika Dei
Khordha Mob. : 8895273941 | Mob. : 8895826577 | Mob.: 8763545488
5:00 AM Docotor 2 Dr, Sagarika Bhuyan | 2) Sri Purna Chandra | 2) Miss Rosalin Lenka
to Mob. : 8763379018 | Gouda Mob. : 7847877136
1:00 PM - - Mob. : 9437381728 | 3) Miss lyotirmayee
Docotor 3 ADRISEINE I, 3) Smt. Sharmistha Swain
Mishra Mob. : 8895754750
L Maob. : 7978034981
Driver (Vehicle) : 1) Sagar Nayak - 7978754415
2) Narayan Pradhan - 9827120704
. [ZNeD D
Mined Man ger

Narangarh Khondali&eélNIines

pines Mana

Odisha Wining C

Wundakund! Kupda K

o

er (NliniHG)
orporation Lid.

orporation Ltd-

hondalite taines
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No. - /OMC/NKDL/2022
|:)td.__l,?>_/02/2_025
To

The Sarapanch Narangarh GP.
Narangarh, Khordha.

Sub: Request for Permission to Organize Free Health Camp and Provision
of a Venue at Narangarh G.P on Dtd.18!" February 2025.

Madam,

In inviting a reference to the subject cited above, I would like to inform y_ou
that, presently OMC (Odisha Mining Corporation) operate its Khondal{te
Decorative stone mining in Narangarh village of Narangarh G.P in Khordha district
to supply Khondalite stone to Odisha Govt. for development of different Heritage
in Odisha. As requested by you and villagers us to organize one health camp in
Narangarh village for providing free medical health check-up with free medicine
for the poor needy villagers.

Being a responsible state PSU of Odisha Govt. We seek your
permission and support to organize free Health camp on Dtd. 18t
February 2025 in your Panchayat to fulfill the demand of the villagers.
OMC will extend necessary logistic, Medicine and Medical staff to organize the
health camp.

We have also informed and obtained permission from the Chief District
Medical Officer, Khordha district and the Inspector-in-Charge (IIC) of Jankia PS
for organising free health camp in Narangarh GP premises on dated 18th

February 2025.

we kindly request your assistance in providing a suitable venue for the
health camp. Your support in identifying an appropriate location and facilitating
the event will be invaluable in making this health camp a success,

Thank you for considering our request. We look forward to your favorable

response and support.
Yours faithfully,

. sloa\rang
Mines aAag'é%
Narangarh Khondalite Mineg

TRUE COPY 'AT_“H‘;C?%Q /ajérv §c£«-«

Odisha Mining Corporation Ltd.
(A Gold Category State PSU) 11
Narangarh Khondalite Mines D. Sah(min‘mg)
At/Po-Narangarh, Dist.-Khordha, Pin-752018, www.omdhggt, Manager (Vi .
CIN : U131000R19565GC000313 Odisha Mining Corporation Lid.
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—No— MBn9/ 5 RkDL 2025
ptd.__|3 /02/2025

To

The IIC Jankia Police Station.
Khordha, Odisha.

Sub: Request to provide administrative permission to organize a free medical
health camp at Narangarh G.P of Khordha Block on Dtd.18t" February
2025 & forward this request letter to CDMO, Khordha for kind approval.

Madam,

In inviting a reference to the subject cited above, I would like to inform
you that, presently OMC (Odisha Mining Corporation) operate its Khondalite
Decorative stone mining in Narangarh village of Narangarh G.P in Khordha
district to supply Khondalite stone to Odisha Govt. for development of different
Heritage in Odisha. Local Sarapanch along with villagers has requested us to
organize one health camp in Narangarh village for providing free medical health
check-up with free medicine for the poor needy villagers.

Being a respqnsible state PSU of Odisha Govt. We request you to provide
administrative permission to organize free Health camp on Dtd. 18t" February
2025 in said villages to fulfill the demand of the villagers. OMC will extend
necessary logistic, Medicine and Medical staff to organize the health camp.

We have also informed and got permission from the chief district medical
officer, Khordha district for organising free health camp in Narangarh GP
premises on dated 18t February 2025.

Further, you are requested to forward this request letter to CDMO,
Khordha for his information and kind approval.

Expecting your Kind Co-operation & necessary action for any law and order
situation, if possible, 2 Nos. of police persons will be deployed for protection &
smooth organising of the above health camp.

Encl : As above
Yours faithfully,

. 2109\ 200
Mine an er$

Narangarh Khondalite Mines

TRUE COPY ATTESTEL

Sxfppreajer S

Odisha Mining Corporation Ltd. a
(A Gold Category State PSU) D. 5%}'1
Narangarh Khondalite Mines Asst. Manage

At/Po-Narangarh, Dist.-Khordha, Pin-752018, www.omcltd(jdisha Minmg Corpofa
CIN : U131000R19565GC000313

(Mining)
tion Ltd.
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No. 49 /OMC/NKDL/2025
ptd. |3 /02/2025
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To

The Medical Officer
Haldia CHC, Khordha

Sub: Request for Permission to Organize Free Health Camp an
of a Venue at Narangarh G.P on Dtd.18t" February 2025
this request letter to CDMO, Khordha for kind approval.

Madam,

In inviting a reference to the subject cited above, I would like to inform you
that, presently OMC (Odisha Mining Corporation) operate its Khondalite
Decorative stone mining in Narangarh village of Narangarh G.P in Khordha district
_tU supply Khondalite stone to Odisha Govt. for development of different Heritage
In Odisha. As requested by you and villagers us to organize one health camp in
Narangarh village for providing free medical health check-up with free medicine
for the poor needy villagers.

Being a responsible state PSU of Odisha Govt. We seek your
permission and support to organize free Health camp on Dtd. 18%
February 2025 in Narangarh Panchayat to fulfill the demand of the
villagers. OMC will extend necessary logistic, Medicine and Medical staff to
organize the health camp.

We have also informed and obtained permission from the Chief District
Medical Officer, Khordha district, the Inspector-in-Charge (IIC) of Jankia PS and
Sarapanch, Narangarh for organising free health camp in Narangarh GP premises

on dated 18th February 2025.

Further, you are requested to forward this request letter to COMO, Khordha
for his information and kind approval.

Thank you for considering our request. We look forward to your favorable
response and support.

d Provision
& forward

Yours faithfully,

Maneﬁf YTrr

Narangarh Khondalite Mines

@DISHA

=
TRUE CORY ATTESTF". o
Odisha Mining Corporation Ltd. el 'zjic-jwf,vu
(A Gold Category State PSU) Sahu

Narangarh Khondalite Mines

A

At/Po-Narangarh, Dist.-Khordha, Pin-752018, www.omcltd.Asst. Manager (Mi,mng)
CIN : U131000R19565GC000313 Odisha Mining Corporatien Ltd
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MONTHLY ANALYSIS REPORT
(SEPTEMBER-2024)

ON

ENVIRONMENTAL MONITORING

AT

THE ODISHA MINING CORPORATION

LIMITED
(A Gold Category State-PSU)

Narangarh Decorative Stone Mine
Khordha

Prepared by:-

Lé GEL ¢ VISIONTEK CONSULTANCY SERVICES PVT. LTD.
T (An Enviro Engineering Consulting Cell)
Plot No.-M22&M23, Chandaka Industrial Estate, Patia
Bhubaneswar-751024, Odisha
Tel. : 0674-3511721

E-mail ID : visiontekin@gmail.com, visiontek@visiontek.org,
Visit us at: www.visiontek.org

i L FESLE . )iéf fCr‘-jf-w Y
h D. Sahu
: Asst. Manager (Mining)
Odisha Mining Corporation Ltd /

\"‘\ L
et
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The Odisha Mining Corporation Limited

Narangarh Decorative Stone Mine

Environmental Monitoring Report

CONTENTS
SL No. Description Page No.
1.0 Introduction 1
2.0 Study period 1
3.0 Methodology 1
4.0 Selection of Monitoring Locations 1
4.1 Ambient Air Quality 1-2
4.1.1 Monthly Ambient Air Quality Sampling Stations 2
4.2 Fugitive Emission 2
4.2.1 Fugitive Emission Sampling Stations 3
4.3 Noise Level Monitoring 3
43.1 Work Zone Noise Level Sampling Stations 3
4.3.2 Ambient Noise Level Sampling Stations 3
4.4 Water Quality 4
4.4.1 Surface Water Sampling Locations 4
4.4.2 Ground Water Sampling Locations 4
4.5 Flow rate Measurement 4
4.5.1 Flow rate Measurement Sampling Stations 4
4.6 Ground Water Level 5
4.6.1 Ground Water Level Sampling Locations 5
ANNEXURE
Annexure No. Description Page No.
1 Monthly AAQ Monitoring Report 6-7
2 Fugitive Emission Monitoring Report 9-10
3 Work Zone Noise Monitoring Report 11-12
4 Ambient Noise Monitoring Report 13-14
5 Surface Water Quality Monitoring Report 15-17
6 Ground Water Quality Monitoring Report 18-20
7 Flow Rate Measurement Report 21-22
8 Ground Water Level Analysis Report 23-24

TROE COPY ATTES™""
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X

'H Visiontek Consultancy Services Pvt. Ltd.
* Bhubaneswar.

:DMJLfary'tn Sﬁlm

D. Sahu
Asst. Manager (Mining)
disha Mining Corporation Ltd.
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The Odisha Mining Corporation Limited _
Narangarh Decorative Stone Mine Environmental Monitoring Report

METHODOLOGY OF ENVIRONMENTAL MONITORING STUDY

1.0 INTRODUCTION :

M/s Visiontek Consultancy Services Pvt. Ltd. carried out the environmental monitoring
for the The Odisha Mining Corporation Limited (A Gold Category State PSU) for the mines
Narangarh Decorative Stone Mine.

Environmental monitoring was carried out at various locations inside the plant site. The
Monitoring was carried out with respect to the qualities of Ambient Air Quality, Fugitive Emission,

Ambient Noise , Work Zone Noise, Surface Water , Flow rate Measurement.

2.0 STUDY PERIOD:
The Study Was Conducted During Month of SEPTEMBER-2024.
3.0 METHODOLOGY:

The environmental monitoring was carried out as per the standard methodology of Bureau
of Indian Standard (IS: 11255), American Public Health Association (APHA), & Central Pollution
Control Board (CPCB).

4.0 SELECTION OF MONITORING LOCATIONS:

The location for Ambient Air Quality, Fugitive Emission, Ambient Noise, Work Zone
Noise, Ground Water, Surface Water, Meteorological, Surface Water Runoff, and Flow rate
measurement, Ground Water Level, Vehicular Emission, Personal Dust & Free Silica, and Soil has

been selected by OMC representative
4.1  AMBIENT AIR QUALITY:

The ambient air quality (AAQ) of the study region was monitored at three locations selected within
the premises. Ambient air quality (AAQ) in respect of Particulate Matter (size less than 10 pm or PM,y),
Particulate matter (size less than 2.5 um or PM,5), Sulphur di-oxide (S0,), Oxides of Nitrogen (NOXx),

Carbon Monoxide (CO),. Respirable Dust Sampler (APM 460BL) of ENVIROTECH make, FPS (APM ) of
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ENVIROTECH make, are used for monitoring of ambient air quality at all the identified locations. The
sampling method was carried out as per the guidelines for planning IS: 5182 (part 14): 2000. And the
analysis methods are outlined in the table as shown below:

AMBIENT AIR QUALITY ANALYSIS METHOD

SL.

NO PARAMETER ANALYSIS METHOD

1 Particulate Matter (size less than 10 pum or

PMo), pe o’ Gravimetric method

2 Particulate matter (size less than 2.5 um or

PMy ), g I’ Gravimetric method

3. | Sulphur di-oxide (SO,), pg/m’ Improved west & Geake method
4. | Oxides of Nitrogen (NO,), pg/m’ Jacob and Hochheiser Modified method
5. | Carbon Monoxide (CO), mg/m’ NDIR Spectroscopy method

4.1.1 MONTHLY AMBIENT AIR QUALITY SAMPLING STATIONS:

Details of the sampling locations are given below.

Field ID Station Co-ordinates
AAQMS-1 Plant Main Gate 20°2°40.6392" 85’ 34'54.7824"
AAQMS-2 Roof of Saraswati Vidya Mandir | 20° 2" 34.7064" 85° 34 54.6708

The Detailed Monthly Air Quality report is given in the Annexure-1.
4.2 FUGITIVE EMISSION:

The Fugitive emission of the study region was monitored at two locations selected within the plant
premises. The parameters monitored were Suspended Particulate Matter using Respirable Dust Sampler.
Sampling was done as per guidelines of Bureau of Indian Standard. And the analysis methods are outlined in

the table as shown below:
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FUGITIVE EMISSION ANALYSIS METHOD

S(L) PARAMETER ANALYSIS METHOD
1. Suspended Particulate Matter Gravimetric Method

4.2.1 FUGITIVE EMISSION SAMPLING STATIONS:

Detail of the sampling location is given below.

Field ID Station Co-ordinates
F-1 Quarry-2 20" 2" 38.4252" 85°34757.2952”
F-2 | Quarry-4 2027 41.9496" 85" 34758.2636”

The Detailed Fugitive Emission Report is given in the Annexure-2.

4.3 NOISE LEVEL MONITORING:
Noise Levels were recorded by Digital Sound Level Meter of LUTRON make at four locations within the
plant premises. Monitoring was carried out once in a month at each location during the study period for day
time and night time. According to CPCB (Noise Pollution (Regulation & Control) rules, 2000 day time is
considered from 6.00 am to 10.00 pm and night time is considered from 10.00 pm to 6.00 am. Locations of
Noise level monitoring stations are as follows:

4.3.1 WORK ZONE NOISE LEVEL SAMPLING STATIONS:

Field ID Location ID
N-1 Quarry-4 20°2° 41.7192" 85° 34 58.2564"
N-2 Quarry-2 20°2°37.9428" 85" 34’ 59.2932”

The Detailed Work Zone Noise Measurement Data is given in Annexure-3.

4.3.2 AMBIENT NOISE LEVEL SAMPLING STATIONS:

Field ID Location ID Co-ordinates
N-1 Plant Main Gate 20°2° 40.6392” 85°34754.7824"
N-2 Roof of Saraswati Vidya Mandir 20°2° 34.7064" 85" 34”54.6708"

The Detailed Ambient Noise Measurement Data is given in Annexure-4.
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Narangarh Decorative Stone Mine
4.4 WATER QUALITY:

Water quality monitoring was carried out at fourteen waste water locations. Samples were
collected manually during study period. Considering several possibilities of interference the poly
tetrafluoroethylene (PTFE) sample bottles were used. These bottles were sterilized properly
before being used for water sample collection.

The methodology for sample collection, preservation and analysis was as per Standard

methods for the Examination of Water and Wastewater, 23 Edition 2017, APHA.
WATER QUALITY ANALYSIS METHOD

Environmental Monitoring Report

SL.NO. PARAMETER ANALYSIS METHOD

1 Suspended Solids Gravimetric

2 Oil & Grease Solvent extraction method

3 Copper (as Cu) AAS Method

4 Iron (as Fe) Phenanthroline Spectrophotometric

5 Free available Chlorine Titrimetric

6 Zinc (as Zn) AAS Method

7 Chromium (Total) AAS Method

8 Phosphate as PO, Molybdate Method

9 pH Value Potentiometric Method

10 Fluoride (as F) Fluoride Ion Meter

11 Total Dissolved Solids Gravimetric

12 BOD (3) days at 27T Bottle Incubation for 3 days at 27°C

13 Chemical Oxygen Demand Open Reflux method

4.4.1 SURFACE WATER SAMPLING LOCATIONS
Detail of the sampling location is given below:

Field ID Location ID Co-ordinate
SW-1 Pond Near to Kanchilo Village 20" 2'31.5528" 85" 34724.9312"
SW-2 | Pond Near to Main gate 20" 2 43.1232” 85" 3455.9632

The Detailed Surface Water Analysis Report is given in the Annexure-5.

44.2 GROUND WATER SAMPLING LOCATIONS
Detail of the sampling location is given below:

Field ID Location ID
GW-1 Bore well Within the plant premises
GW-2 Bore well at Kanchilo Village

The Detailed Surface Water Analysis Report is given in the Annexure-6

45 FLOW RATE MEASUREMENT :
Flow rate measurements have been done by Water flow Meter. Locations of Flow rate Measurement
monitoring stations are as follows:

4.5.1 FLOW RATE MEASUREMENT SAMPLING STATIONS:

Field ID Location ID Co-ordinate
FR-1 Pond Near to Kanchilo Village 202 31.5528" 85" 3424.9312"
FR-2 Pond Near to Main gate 20" 2 43.1232" 85"34755.9632”

The Detdiled Flow rate Measurement is given in Annexure-7.
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46 GROUND WATEREVEL :

Ground Water level measurements have been measured by Piezeometer . Locations of Flow rate
Measurement monitoring stations are as follows:

4.5.1 GROUND WATER LEVEL MEASUREMENT SAMPLING STATIONS:

Field 1D Location ID
GWL-1 Bore well Within the plant premises
GWL-2 Borewell at Kanchilo Village

The Detailed Ground Water Level Measurement is given in Annexure-8.
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Annexure-1

METEOROLOGICAL DATA
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@ Visiontek Consultahcy SerVvices Pvt. Ltd.

(Committed For Better Environment)
IS0 9001:2015, ISO 14001:2015, ISO 45001:2018 (OH&S), ISO/IEC 17025:2017 Certified

.,

; ,
VISIONTEK

Ref: ENVLAB/24-25/TR-10269 Date: 05.10.2024
METEOROLOGICAL DATA REPORT SEPTEMBER-2024
Name of Industry : | M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines : | Narangarh Decorative Stone Mines
Location : | Office Site Building
Sample Collected By : | Automatic Weather Monitoring Stations
Parameters SEPTEMBER-2024
Maximum 36.0
Temperature ("C) Minimum 20.0
Average 25.8
Maximum 85.0
Relative Humidity (%) Minimum 43.0
Average 62.8
Wind Speed (m/sec) Average 2.26
E 3.5
ENE 2.2
ESE 2.9
N 5.8
NE 4.2
NNE 1.4
NNW 3.3
NW 8.1
Wind Direction (%) S 5.6
SE 9.4
SSE 4.9
SSW 9.7
SW 13.9
W 10.6
WNW 8.3
WSW 6.3
CALM 2,08
Rainfall (mm) Monthly Total 189.0
Note:

1. Maximum Temperature at site recorded as 36.0°C & minimum temperature recorded as 20.0 °C, whereas temperature
recorded in climatologically data (1981-2010), Maximum monthly is 33.8°C & Minimum monthly is 21.4°C.

2. Maximum Humidity at site recorded as 85.0 % & minimum humidity recorded as 43.0 %, whereas humidity recorded in
climatologically data (1981-2010), Maximum monthly is 82% & Minimum monthly is 28.9%.

3. Average Wind speed (m/sec) recorded at site is 2.26, whereas wind speed recorded in climatologically data (1981-2010)
is 3.5 m/sec.
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WIND ROSE PLOT:
NARANGARH DECORATIVE STONE MINE, KHORDA

DISPLAY:
Wind Speed
Direction (blowing from)

NORTH

[T

18.4%

13.8%

WIND SPEED
(m/s)

e

| »=11.10

I sso0-11.10
Il s70-880
Il 350-570
[] 2.10-360
[] os0-210

Calms: 2.08%

COMMENTS: DATA PERIOD; COMPANY NAME:
Start Date: 01/09/2024 - 00:00
End Date: 30/09/2024 - 23:00
MODELER:
CALM WINDS: TOTAL COUNT:
2.08% 719 hrs.
AVG. WIND SPEED: DATE: PROJECT NO:
2.26 m/s 04/10/2024

WRPLOT View - Lakes Environmental Software
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Annexure-1

MONTHLY AMBIENT AIR QUALITY MONITORING

REPORT
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Sl 'ég (Committed For Better Environment)
“'z;m;(/“’ ISO 9001:2015, 1SO 14001:2015, ISO 45001:2018 (OH&S), ISOAEC 17025:2017 Certified
VISIONTEK
Ref: ENVLAB/24-25/TR-10258 Date: 05.10.2024

MONTHLY AMBIENT AIR QUALITY MONITORING REPORT SEPT-2024

Name of Industry : | M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines : | Narangarh Decorative Stone Mine
Sampling Location ¢ | AAQ-1- Plant Main gate (20° 2° 40.6392°° 85° 347754.7824°°)
Monitoring Instruments: : | RDS (APM 460 BL), FPS (APM 550) Envirotech, CO Analyzer
Sample Collected By : | VCSPL representative in presence of Client’s representative
PARAMETERS
Date PMuo PM:.s SO; NO: Cco
(ng/m’) (ng/m*) (ng/m’) (pg/m’) (mg/m’)
02.09.2024 50.8 27.1 174 215 045
05.09.2024 473 25.5 16.7 20.9 0.41
09.09.2024 45.2 25.1 17.0 18.7 0.39
12.09.2024 51.5 26.9 16.8 19.2 0.44
16.09.2024 50.8 28.1 15.4 17.8 043
19.09.2024 46.5 24.6 16.2 17.3 0.47
23.09.2024 449 26.8 16.9 18.1 0.45
26.09.2024 46.7 243 17.3 194 0.46
Averages 48.0 26.1 16.7 19.1 0.44
NAAQ Standard (210:6?39 (246 :fl?rs) (2:3;)':1')1'5) {Zi‘l)l'l?gr_! a r‘.‘;)?.r)
. . . . Improved West and . .
. Gravimetric Gravimetric Geake method Hochheiser NDIR Spectroscopy
Testing method 1SO 5182 130 5182 1SO 5182 (Part-2) RA (Na-Arsenite) ISO 5182(Part 10)
(Part-23) RA2019 (Part-24) RA2019 2017 1SO 518% éll’;\rt-é) RA RA2009
Note: BDL Value SO, <4 pg/m’, NO; <9 pg/m*, CO <0.1 mg/m*

TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.

2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd

3. The laboratory is not responsible for the authenticity of photocopied test report.

4. The test item will not be retained for more than 15 days fron: the date of issue of test report cxcept in casc as required by
applicable regulations.

5. The laboratory’s responsibility under this report is limited to; proven willful negligence.

6. Decision rule applied whenever the requirements/specification provided by customers/standard Tequirement.
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Ref: ENVLAB/24-25/TR-10259 Date: 05.10.2024
MONTHLY AMBIENT AIR QUALITY MONITORING REPORT SEPT-2024

Name of Industry : | M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines : | Narangarh Decorative Stone Mine
Sampling Location | AAQ-2- Near Jagannath Temple (20° 2’ 05.3629” 85° 34710.6250")
Monitoring Instruments: : | RDS (APM 460 BL), FPS (APM 550) Envirotech, CO Analyzer
Sample Collected By : | VCSPL representative in presence of Client’s representative
PARAMETERS
Date PMyo _PMz.s S0; NO: CO
(ng/m’) (ng/m’) (ng/m®) (ng/m’) (mg/m*)
02.09.2024 45.1 24,2 12.1 16.9 0.41
05.09.2024 43.9 25.1 11.7 14.6 0.39
09.09.2024 44.7 23.8 11.5 15.8 0.40
12.09.2024 45.2 24.3 12.1 17.1 0.38
16.09.2024 42.1 22.8 10.9 159 0.41
19.09.2024 44.6 23.2 11.3 15.1 0.37
23.09.2024 44,3 217 114 14.6 0.42
26.09.2024 43.9 23.6 11.9 15.3 0.43
AVERAGE 44.2 23.6 11.6 15.7 0.40
NAAQ Standard (2‘1101?6?35) (246 gf-?rs) (2:1‘1);3101'9 (Zg?lfl(l)r) (11‘:&?@
Gravimetric Gravimetric Imgl;(;‘l';dn\l’l’te;'t);nd Mosll:)lce:hfi’sc:rb & NDIR Spectroscopy
Testing method 1SO 5182 1SO 5182 [SO 5182 (Part-2) RA (Na-Arsenite) 1SO 5182(Part 10)
(Part-23) RA2019 (Part-24) RA2019 o 1S0O 5183 é]l’grt-6) RA RA2009
Note: BDL Value SO; <4 pg/m’, NO; <9 pg/m*, CO <0.1 mg/m’ _J
TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.

2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd

3. The laboratory is not responsible for the authenticity of photocopied test report.

4. The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by
applicable regulations.

5. The laboratory’s responsibility under this report is limited to; proven willful negligence,

6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.
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(Committed For Better Environment) - Labivatiy Seriiies
Certified for : 150 9001:2015, ISO 14001:2015, 1SO 45001:2018 (OH&S), ISOAEC 17675:20 K"‘*;"ﬂ:;‘:::,"“”
Accredited by : NABET-A Grade, MOEF & CC/CPCB & SPCB-A Grade M;t:;i;_l' Lab
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FIG-1:- Monthly AAQ, Location- AAQ-1- Plant Main gate (20° 2° 40.6392” 85°34°754.7824"’)

MONTELY AAQMS-1: Plant Main gate (20° 2° 40.6392” 85034754, 78247)
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FIG-2:- Monthly AAQ, Location- AAQ-2- Near J agannath Temple (20°2° 34.7064°° 85°34°°54.6708°")

MONTHLY AAQMS-2: Near Jagannath Femple {20° 2°34.7064" 85°
34"54.6708")
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Annexure-2

FUGITIVE EMISSION MONITORING REPORT
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(Committed For Better Enviranment)

= S0 9001:20135, ISO 14001:2015, ISO 45001:2018 (OH&S), ISO/IEC 17025:2017 Certified
VISIONTEK
Ref : ENVLAB/24-25/TR-10260 Date : 05.10.2024
FUGITIVE EMISSION MONITORING REPORT SEPTEMBER-2024
Name of Industry : | M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines ¢ | Narangarh Decorative Stone Mine
Monitoring Instruments ¢ | RDS (APM 460 BL)
Sample Collected By ¢ | YCSPL representative in presence of Client’s representative
Parameter
Monitoring Date Sampling Location
SPM (pg/m?)
20.09.2024 F-1: Quarry-2 (20° 2’ 38.4252°° 85°34°’57.2952"") 549
20.09.2024 F-2: Quarry-4 (20° 2’ 41.9496° 85° 34°°58.2636°%) 513
MoEF & CC Notification GSR 809(E) DT 04.10.2010 1200 pg/m?
Testing Method Gravimetric Method
TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.

2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd

3. The laboratory is not responsible for the authenticity of photocopicd test report,

4. The test item will not be retained for more than 15 days from the date oF issue of test report except in case as required by
applicable regulations.

5. The laboratory’s responsibility under this report is limited to; proven willful negligence.

6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.
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FIG-3:- Fugitive Emission
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Annexure-3

WORK ZONE NOISE MONITORING REPORT
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ll? 180 9001:2015, 1SO 14001:2015, ISO 45001:2018 (OH&S), ISOAEC 17025:2017 Certified
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Ref : ENVLAB24-25/TR-10261

WORK ZONE-NOISE MONITORING REPORT SEPTEMBER-2024

Date : 05.10.2024

Name of Industry M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines Narangarh Decorative Stone Mine
Sample Type Work Zone Noise
Date of Monitoring 17.09.2024
SL Noise Level in dB(A)
No. LOCATION Day Times Night Time
(dBA) (dBA)
1 Quarry-4 (20° 2’ 41.7192" 85° 34 58.2564") 71.2 55.1
2 Quarry-2 (20°2° 37.9428”> 850 34’ 59.2932°%) 66.8 49.3

AMBIENT NOISE STANDARDS

Day time (in dBA)

Night time (in dBA)

i Industrial 75.0 70.0
ii Commercial 65.0 55.0
iii Residential 55.0 45.0
iv Sensitive 50.0 40.0

TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.

2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd

3. The laboratory is not responsible for the authenticity of photocopied test report.

4. The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by
applicable regulations.

5. The laboratory’s responsibility under this report is limited to; proven willfirl negligence.

6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.

PFZ] -‘:‘i_y.

Prepared

TRUE COPY ATTESTFEf
:Dz;(aamjtn Sﬁl«»\

D. Sahu
Asst. Manager (Mi_mng)
“disha Mining Corporation Ltd.

Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-751024, India Tel.: 0674-3511721
E-mail: yisiontek@visiontek.org, visiontekin@gmail.com

Visit us at: www.visiontek.org
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FI1G-4:- Workzone Noise Monitoring Day Time & Night Time; % . 3
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B STANDARD
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AMBIENT ZONE NOISE MONITORING REPORT
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(Committed For Better Environment)
£SO 9001:2015, ISO 14001:2015, ISO 45001;2018 (OH&S), ISOMEC 17025:2017 Certified

VISIONTEK
Ref : ENVLAB/24-25/TR-10262 Date : 05.10.2024
AMBIENT NOISE MONITORING REPORT SEPTEMBER-2024
Name of Industry M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines Narangarh Decorative Stone Mine
Sample Type Ambient Noise Level
Date of Monitoring 17.09.2024
SL Noise Level in dB(A)
No: LOCATION Day Times Night Time
(dBA) (dBA)
1. Plant Main Gate (20° 2° 40.6392’ 85° 347°54.7824°") 63.8 55.1
Near Jagannath Temple
2 (20027 05.3629” 85" 347°10.6250") i 367
AMBIENT NOISE STANDARDS Day time (in dBA) Night time (in dBA)
i Industrial 75.0 70.0
il Commercial 65.0 55.0
iii Residential 55.0 45.0
iv Sensitive 50.0 40.0

TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.

2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd

3. The laboratory is not responsible for the authenticity of photocopied test report.

4. The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by
applicable regulations.

5. The laboratory’s responsibility under this report is limited to; proven willful negligence.

6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.

,(D‘ Fdfr-‘_

pproved By:

fRUE CO
Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-751024, India Tel.: 06743511721
E-mail: visiontek@visiontek.org, visiontekin@gmail.com D“){D‘“,‘jcm S
Visit us at: www.visiontek.org hu
. Salx_
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Asst. Managet o i

Odisha Mining Corpora
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FIG-5:- Ambient Noise Monitoring Day Time & Night Time
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B STANDARD
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Annexure-5

SURFACE WATER QUALITY MONITORING REPORT
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Visiontek Consultancy Services Pvt. Ltd.

Ref : ENVLAB/24-25/TR-10263
SURFACE WATER QUALITY ANALYSIS REPORT SEPTEMBER-2024

Date : 05.10.2024

Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-’ZSll)Ecl.rFﬁH!l:' :
E-mail: visiontek@visiontek.org, visiontekin@gmail.com

Visit us at: www.visiontek.org

Odisha Mining Corpo

Name of Industry :_| M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines : | Narangarh Decorative Stone Mine
Sampling Location : | SWQ-1: Pond Near to Kanchilo Village (20° 2’ 31.5528" 85" 34"24.9312")
: | SWQ-2: Pond Near to Main Gate (20°2"43.1232" 85 34"55.9632")
Date of Sampling 1 | 24.09.2024
Date of Analysis ¢ | 25.09.2024 TO 30.09.2024
Sample Collected By : | VCSPL Representative
Smmln:gs Analysis Results
S..No. | Parameter Testing Methods Unit ;;9'::_';99;
a i ) Sw-1 SW-2
ass —C
Visual Comparison Method ]
) BCUTS APHA 23 £4,2017: 2120 B, C Hazen 300 <15 <20
2 Odour Threshold Odour Test = .
APHA 23% Ed,2017 :2150 B Odorless Odorless
. Gravimetric Method
3 Total Suspended Solids as TSS APHA 23%° Ed,2017 :2540 D mg/l - 73.1 715
By Thermometer o
4 Temperature APHA 23% £d,2017 :2550 B C - 24,2 239
0 pH Meter _ o
5 pH at 25°C APHA 23™ Ed,2017 4500H" B 6.0-9.0 7.32 7.28
. N Modified Winkler Method
6 Dissolved Oxygen (min) APHA 23" Ed,2017: 4500 O C mg/l 4.0 5.3 5.5
sma Nephelometric Method
7 | Turbidity APHA 23% Ed,2017: 2130 B NTU - = Ly
. Titrimetric Method
8 Chloride (max) APHA 23" Ed.2017: 4500CI' B mg/1 600 329 34.6
. . Gravimetric Method
9 Total Dissolved Solids APHA 23%° Ed,2017: 2540 C mg/l 1500 358 371
. Gravimetric Method (Solvent Extraction) BDL BDL
10| Ol & Grease (max) APHA 23%° £d,2017:5520-B mg/! k! (<5.0) (<5.0)
. ) Todometric Method
11 Total Residual Chlorine as RFC APHA 23%° Ed,2017 : 4500C1, B mg/l - ND ND
. . Distillation Followed by titration Method
12 Ammonical Nitrogen APHA 23 Ed,2017 : 4500 NH, [ mg/l - 0.020 0.021
. . Distillation Followed by titration Method
13 Total Kjeldahl Nitrogen APHA 23" Ed,2017 : 4500 Nog.; B mg/l - 1.7 2.0
14 Free Ammonia By Calculation mg/1 - 0.015 0.02
EDTA Titrimetric Method
15 Total Hardness APHA 23%° Ed,2017 : 2340 C mg/l - 182 190
. EDTA Titrimetric Method
16 Calcium as Ca APHA 23" E4,2017 : 3500Ca B mg/l - 33.6 34.1
A Calculation Method
17 Magnesium as Mg APHA 23" Ed,2017 : 3500Mg B mg/l - 23.8 25.5
18 Anionic Detergents as MBAS APHA 23"Edition 5540 C, 2017 mg/l 1 ND ND
o Oxygen Depletion Method
19 BOD (3) days at 27°C (max) IS 3025(P44) ; 1993 RA 2003 mg/l 3.0 2.4 2.3
. Open Reflux Method
20 Chemical Oxygen Demand (COD) APHA 23" Ed,2017: 5220 C mg/l — 9.6 8.8
, By AAS Methed
21 Arsenic as As APHA 23*° Ed.2017: 3114 B mg/l 0.2 BDL (<0.004) | BDL (<0.004)
By AAS Method
22 | Lead as Pb APHA 23% Ed.2017 3111 B mg/l 0.1 BDL (<0.02) | BDL (<0.02)
. By AAS Method
23 Cadmium as Cd (max) APHA 23% Ed.2017: 3111 B mg/l 0.01 BDL (<0.01) BDL (<0.01)
. +6 Diphenyl Carbazide Method
24 Hexa Chromium as Cr APHA 23" Ed,2017: 3500Cr B mg/l 0.05 BDL (<0.01) BDL (<0.01)
By AAS Method
25 Copper as Cu (max) APHA 23% Ed,2017: 3111 B mg/l 1.5 BDL (<0.02) BDL (<0.02)
. By AAS Method
26 | Zinc as Zn(max) NPTl . 0T L B mg/l 15 BDL (<0.03) | BDL (<0.03)
B By AAS Method
27 | Selenium as Se (max) APHA 23" £4.2017: 3500 Se C mg/l 0.05 BDL (<0.001) | BDL (<0.001)
28 | Cyanide as CN (max) pistilation followed by Spectrophotometric | 0.05 BDL (<0.01) | BDL (<0.01)

.2 0674-3511721

31/60‘ rénjen

D. Sahu
Asst. Manager (Mining)
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APHA 23%’ Ed,2017: 4500 CN" C,D
Distillation followed by Spectrophotometric
29 Fluoride as F (max) Method mg/l 1.5 0.22 0.25
APHA 23 Ed,2017: 4500F- C
Turbidimetric Method
30 Sulphates (SO,) (max) APHA 23%° E4.2017: 4500 SO, E mg/l 400 6.1 6.8
. Chloroform extraction by Colorimetric
31 fm":;';’"c Compounds as CH:OH | ) mgl 0.005 BDL (<0.05) | BDL (<0.05)
APHA 23" Ed,2017: 5530 B,D
By AAS Method
32 Iron as Fe (max) APHA 23" Ed,2017: 3111 B mg/l 50 1.8 1.5
: By UV-Screen Method
33 Nitrate as NO; (max) APHA 23%° £d,2017: 4500 NO;' E mg/l 50 0.31 0.38
— Titration Method
34 || Alkalinity APHA 23® Ed,2017:2320 B mg/l - L 102
. . R MPN/
- By Multiple Tube Fermentation Technique
35 Total Coli form APHA 23®° Ed,2017: 9221 B 1]2:) 5000 240 260
y n By UV-Screen Method
36 Nitrate Nitrogen as NO;-N APHA 23% Ed,2017: 4500 NOy E mg/1 50 1.8 2.1
" Stannous Chloride Method
37 Dissolved Phosphate as PO, APHA 23*° Ed,2017:4500 P D mg/l - 0.25 0.28
- 2 By lodometric Method
38 || Suiphideias:S APHA 23Edition 4500 —S*.D; 2017 my/l o ND ND
39 Bioassay Test APHA 23™Edition 6582 ( P-2) 2001 Y - 92% 92%
N By AAS Method
40 Vanadium as V APHA 23% Ed,2017 3111 B mg/l - BDL (<0.2) BDL (<0.2)
By AAS Method
41 Mercury as Hg APHA 23% Ed,2017 3500 Hg mg/l - BDL(<0.004) | BDL (<0.004)
) By AAS Method
42 Total Chromium as Cr-Total APHA 23%° Ed.2017 3111 B mg/l - BDL (<0.05) BDL (<0.05)

By

TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.

2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd

3. The laboratory is not responsible for the authenticity of photocopicd test report.

4. The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by
applicable regulations,

5. The laboratory’s responsibility under this report is limited to; proven willful negligence,

6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.

r,D p Fa_'fj."

Prepared Approved By:

FRUE COPY ATTESTEL

ﬁ“
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GROUND WATER QUALITY ANALYSIS REPORT
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Ref: ENVLAB/24-25/TR-10266 Date: 05.10.2024
GROUND WATER QUALITY ANALYSIS REPORT SEPTEMBER-2024
Name of Industry ¢ | M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines : | Narangarh Decorative Stone Mines
Sampling Location . | GWQ-1: Bore well within the plant premises
" | GWQ-2: Bore well at Kanchilo Village
Date of Sampling 1| 24.09.2024
Date of Analysis ¢ | 25.09.2024 TO 30.09.2024
Sample Collected By : | VCSPL Representative
Analysis Results
Standard as per IS:10500
e Parameter Unit Testing Methods Amend on 2015 & 2018
No. g
- GW-1 GW-2
Acceptable Permissible
Limit Limit
Essentinl Charocteristiey
1 |}/ Cotonr Hazen | P 'i?nm"é"f'iii’t'?mei'ﬁﬂ B.C 2 N <5 <5
2 Odour - ;l\'ll,:f\h'z)fﬂ,? I::i:lmzr()}“; 5‘21 508 Agreenble Agreeable Agreeable Agreeable
3 Taste - il;l‘-’l‘i\r ZT::lﬂr:;:h(;llzdo'll';s.tzmo c Agreeable Agreeable Agreeable Agreeable
4 | Turbidity NTU i?‘.’i’i"i’;’«ﬁ’éﬁﬁfﬁ'ﬁguo 5 1 5 13 11
5 Electrical Conductivity uS/cm gopmczt;walxl;Belr7 12510 B - - 380 361
0, _ pH Meter o N
6 pH at 25°C APHA 23% Ed.2017 : 4500H° B 6.5-8.5 No Relaxation 7.23 7.19
7 | Total Hardness (as CaCO3) me/l igﬁ‘: }‘;{3';;';';{;‘,8“2';;’0 c 200 600 157 142
8 1ron (as Fe) meg/l 2{,3252%,‘:‘;::;0” : 3111, B 1.0 No Relaxation 0.82 1.05
9 | Chloride (as C1) mg/l ﬁ;ﬁ:“;‘;‘uﬁ,"gj "2";1‘;"3‘1500 orB 250 1000 316 33.9
; H
10 | Residual Free Chlorine me/! k’;’;‘&”;;‘.f,,':f:‘z‘g‘l'7 P 0.2 1 ND (<1) ND (<)
Desirable Characteristics
11 | Totnl Dissolved Solids mg/l g;:;{v‘i\nlze;ll":)cEMdezt(l)l;);l 2540 C 500 2000 215 223
12 | Calcium as Ca mg/l f\%ﬁ ;;m';;t;lglr?tg‘;%oca B 75 200 32,9 33.1
13 | Mognesium as Mg mg/l ﬁ:mnzr;:"; r(:‘zhonlc; : 3500Me B 30 100 18.2 14.4
14 | Copper as Cu mg/l %ﬁﬁig‘%ggfzon: 3B gl 15 e f?l:.)ﬂ[:’,]
15 | Manganese as Ma me/l Kerrlsil:r;;eﬂ'l’“ 15:1‘.1;(‘)‘17: 3500Mn B . . 15:.)::3; :fnl.)ul.;)
Turbidimetric Method
16 | Sulphate as SO4 mg/l APHA 23" Ed.2017: 4500 SO4* E 200 400 6.4 7.0
h By UV-Screen Method .
17 | Nitrate ns NO; mg/l APHA 23" £d,2017: 4500 NOy E 45 No Relaxation 5.1 5.5
Distillation followed by
18 | Fluoride as F mg/l Spectrophotometric Method 1.0 1.5 0.23 0.21
APHA 23" £d.2017: 4500F C
Phenolic Compounds as Chloroform extraction by Colorimetric BDL BDL
19 mg/l Method 0.001 0.002
CHiE0N APHA 23% Ed,2017: 5530 B.D (<0.05 (<0.05)
AAS Method : BDL BDL
20 | Mercury as Hg myg/l APHA 23 £d,2017: 3112 B 0.001 No Relaxation (<0.004) (<00.004)
. AAS Method : BDL BDL
21 Cadmium as Cd mg/l APHA 23 Ed.2017: 3111 B 0.003 No Relaxation (<0.01) <001y
, . . By AAS Method . BDL BDL
22 Selenium as Se mg/l APHA 237 Ed.2017: 3500 Se C 0.01 No Reloxation (<0.000) (<0.001)
. N By AAS Method . BDL BDL
23 | Arsenicas As MeA | APHA 23% £4,2017: 3114 B S0 DNoiRelaxation (<0.004) {<0.004)
. I?lshllahcn follnwe'd by . BDL BDL
24 | Cyanide as CN mg/l Spectrophotometric Method 0,05 No Relaxation
APHA 23*° Ed,2017: 4500 CN- C.D | (b (SUEUTy
By AAS Method - BDL BDL
25 || Leaduskb m2 | APHA 23" £d20173111B o0l b L (<0.02) (<0.02)
26 | ZincasZn mg/l By AAS Method 5 15 BDL BDL

== - —— e
Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-751024, lmUE]"&-—QRﬁ
E-mail: visiontek@visiontek.org, visiontekin@gmail.com

) ’
Visit us at: www.visiontek.org : R )z,lzoafmjfw

D. Sahu

t. Manager (Mining)
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APHA 23" Ed,2017: 3111 B (<0.01) (<0.01)
27 | Hexavalent Chromium as Cr** my/l 2{’122) 2325'&”551'?3’207)'?? (;] - - 151?021 : nl?nlil
28 | Alkalinity mg/l I;:::‘lzl;%‘g:?;on:zszo 5 200 600 104 110
29 | Aluminium as Al mg/l ﬁglsixl;;"l:’,dﬁld.zonz 311D b0 v.2 {Eglﬁ tzlj).]f)
30 | BoronasB my/l g:::‘;i;:“’M;:Tzogm 45008, B 0:5 24 (o) {1::').11,}
31 | Barium as Ba mg/l :{,Sﬁgfs‘égf’m” 3111 B 0.7 No relaxation (IZE;‘] (I:E_;‘]
32 Molybdenum as Mo my/1 2{,3:%;}:‘;3:’2017 31LB 0.07 No relaxatlon :01_)0[5) {:]ﬂl:,ul'é]
33 | Nickel as Ni mg 2’;3:%%%‘::’20” —_ 0.02 No refasation (:301')0[5) ‘f"")“li}
34 | Sulphide as $* mg/l gi’llio:\loz?rﬁg::ixﬂggo —$*.D; 2017 0.05 No relaxation (Eol.)olfs) tfn[.)olgy
55 | BT |y | G i Nt oo | Noon |00 mRL
56 | v | S Crmpmen i, - | e ] o
37 | Polychlorinated Biphenyls mg/l ﬁ;;ihgTé‘;‘:fl::p:‘ér;"'z‘},"” 0.0005 No relaxation s 2"1{.5, m]n;_::)ulE:s;
38 | Chiorotormy acalll D ety A 02 No relasation oz oz
39 | Mineral 0il mgl | IS 3025 (P-39): 1991 0.5 No relaxation [ER;‘] t:?-;]
40 | Anionic Detergents mg/l APHA 23rdEdition 5540 C, 2017 0.2 1.0 ND ND

MPN/ By Multiple Tube Fermentation ds:ltzlclt:l‘:l‘ebli
41 Taotal Coliform 100 ML I;cﬂhfggﬁn TG any 100 ml s Not Detected Not Detected
,2017: =

TERMS AND CONDITION: -
1. The Test result is relevant only to the item tested.
2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd
3. The laboratory is not responsible for the authenticity of photocopied test report.
4. The test item will not be retained for more than 15 days trom the date of issue of test report except in case as required by

applicable regulations.

5. The laboratory’s responsibility under this report is limited to; proven willful negligence,

6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement,
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STEL

[RUE COPY ATTE

y Visiontek Consultancy Services Pvt. Ltd.

léa[\r'hf Bhubaneswar. DJ@W"J""’ SJM 21

D. Sahu
Asst. Manager (Mining;
Odisha Mining Cormoration Ltd



W '

 Visiontek Consultancy Services Pvt. Ltd.

(Committed For Better Environm ent)
180 9001:2015, ISO 14001:2015, ISO 45001:2018 (OH&S), ISOAEC 17025:2017 Certified

VISIONTEK

Ref : ENVLAB/24-25/TR-10264 Date : 05.10.2024

FLOW RATE MEASUREMENT REPORT SEPTEMBER-2024

Name of Industry : | M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines : | Narangarh Decorative Stone Mine
Date of Sampling 1 ] 24.09.2024
Sample Collected By ¢ | VCSPL Representative
SL.No. Location Unit Result
1 FR-1 : Pond Near to Kanchilo Village / 8.3
© | (20°2° 31.5528” 85 34724.9312”’) = )
2 FR-2: Pond Near to Main gate m/ 8.0
‘ (20°2° 43.1232”° 85" 34°’55.9632%) S )
TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.

2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd

3. The laboratory is not responsible for the authenticity of photocopied test report.

4. The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by
applicable regulations.

5. The laboratory’s responsibility under this report is limited to; proven willful negligence.

6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.

Braly
ReVlE\EEd B ,d_

fRUE COPY AT TESTEL
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Annexure-8

GROUND WATER LEVEL ANALYSIS REPORT
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%ﬁﬁ j Visiontek Consultancy Services Pvt. Litd.

@, {Comniitted For Better Enwmnment}

\‘Q\Z%qmp IS0 9001:2013, ISC 14001:2015, ISO 45001:2018 (OH&S), ISO/IEC 17025:2017 Certified
VISIONTEK

Ref : ENVLAB/24-25/TR-10265 Date : 05.10.2024

GROUND WATER LEVEL ANALYSIS REPORT SEPT-2024

Name of Industry M/s Odisha Mining Corporation Limited (A Gold Category State PSU)

Name of Mines Narangarh Decorative Stone Mine

Date of Sampling 19.08.2024

Sample Collected By VCSPL representative in presence of Client’s representative

SL.No. Date of Monitoring Monitoring Location Result, mtr
1 24.09.2024 Bore well Within the plant premises 3.5
2 24.09.2024 Borewell at Kanchilo Village 4.0
TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.

2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd

3. The laboratory is not responsible for the authenticity of photocopied test report.

4, The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by
applicable regulations.

5. The laboratory’s responsibility under this report is limited to; proven willful negligence.

6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.

ﬁ.xdim')(w S
D. Sahu

Asst. Manage? (Mmlrﬁ():l
Jdisha Minina Corporation Lid.

Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-751024, India Tel.: 0674-3511721
E-mail: visiontek@visiontek.org, visiontekin@gmail.com
Visit us at: www.visiontek.org
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*é@{fy] 180 9001:2015, ISO 14008:2015, ISO 45001:2018 (OH&S), ISOEC 17025:2017 Certified
VISIONTEK

Ref: ENVLAB/24-25/TR-10267 Date: 05.10.2024
Name of Industry 1 | M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines : | Narangarh Decorative Stone Mines
Sampling Location : | S1: Soil collected from near Mines Office (200 2° 40.6392>° 850 34°°54.7824°%)

Date of Sampling T | 24.09.2024

Date of Analysis : | 25.09.2024 TO 28.09.2024

Sample Collected By $ VCSPL representative in presence of Client’s representative

ISVI(') Name of the Parameters Unit Testing Method Analysslsl Result
1 Colour - Method of Analysis of Soil by HLS.Tandon Brick red
2 Type of Soil - Method of Analysis of Soil by HLS.Tandon Clay
3 pH at 25'C - IS 2720 (P-26) 1987, RA 2016 7.16
Sand Yo Method of Analysis of Soil by HLS.Tandon 41,0
4 Silt Y% Method of Analysis of Soil by HLS.Tandon 0.42
Clay Yo Method of Analysis of Soil by HLS.Tandon 58.6
5 Bulk Density gm/cc USDA 1954 Page 121, RA 2010 23
6 Porosity %o USDA 1954, Page 39, RA 2010, 26.9
7 Moisture Content Y% 1S 2720 (P-2) 1973 RA 2015 0.71
8 Chloride as Cl mg/kg USDA 1954, RA 2010, Page 133 46
9 Available Potassium as K % VCSPL /SOIL-SOP/004 212
10 Phosphorus Available as P mg/kg VCSPL /SOIL-SOP/004 BDL
11 Iron as Fe mg/kg EPA 3050 B 700B Rev 02. 1996 40.9
12 Organic Carbon Y% 1S 2720 (P-22) 1972 RA 2020 0.28
13 Nitrogen Available mg/kg VCSPL /SOIL-SOP/004 5.16
14 Electrical Conductivity mS/cm 1S:14767: 2000 (RA 2016) 30.7
15 Manganese as Mn Yo EPA 3050 B 700B Rev 02, 1996 0.12
16 Calcium as Ca mg/kg VCSPL /SOIL-SOP/004 29.6
17 Magnesium as Mg mg/kg VCSPL /SOIL-SOP/004 323
TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.

2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd

3. The laboratory is not responsible for the authenticity of photocopied test report.

4. The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by applicable regulations.
5. The laboratory’s responsibility under this report is limited to; proven willful negligence.

6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.
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{(Committed For Better Environment)
IS0 9001:2015, ISO 14001:2015, ISO 45001:2018 (OH&S), ISOAEC 17025:2017 Certified

VISIONTEK

Plot No.-

Ref No: YCSPL/24-25/TR-10268 Date: 05.10.2024

PERSONAL RESPIRABLE DUST REPORT SEPTEMBER-2024

Name of Industry : | M/s Odisha Mining Corporation Limited (A Gold Category State PSU)

Name of Mines : | Narangarh Decorative Stone Mines

Date of Sampling ¢ | 23.09.2024

Sample Collected By : VCSPL representative in presence of Client’s representative

Personal Respirable Respirable free
Sl. No. Name of Location Sampler attached to person Dust (mg/m?) Silica (%)

1 Near Main Gate Harihar Das 0.46 2.7

DGMS Standards: Average concentration during each shift 3 mg/m® where free silica in air borne dust is 5% or less.
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MONTHLY ANALYSIS REPORT

(OCTOBER-2024)

ON

ENVIRONMENTAL MONITORING

AT

THE ODISHA MINING CORPORATION

LIMITED
(A Gold Category State-PSU)

Narangarh Decorative Stone Mine
Khordha

Prepared by:-

’ ﬁi\j JVISIONTEK CONSULTANCY SERVICES PVT. LTD.
L -’*”j‘ (An Enviro Engineering Consulting Cell)
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TrESTT
Tel. : 0674-3511721 TRUE COPY Al

E-mail ID : visiontekin@gmail.com, visiontek®@visiontek.org,
Visit us at: www.visiontek.org

Dby
D.”Sahu

Asst. Manager (Mining)
“dizha Mining Corporation Ltd.

L




898

=
The Odisha Mining Corporation Limited

Narangarh Decorative Stone Mine

r]xﬁ/..

Environmental Monitoring Report
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Narangarh Decorative Stone Mine Environmental Monitoring Report

METHODOLOGY OF ENVIRONMENTAL MONITORING STUDY

1.0 INTRODUCTION :

M/s Visiontek Consultancy Services Pvt. Ltd. carried out the environmental monitoring
for the The Odisha Mining Corporation Limited (A Gold Category State PSU) for the mines
Narangarh Decorative Stone Mine.

Environmental monitoring was carried out at various locations inside the plant site. The
Monitoring was carried out with respect to the qualities of Ambient Air Quality, Fugitive Emission,

Ambient Noise , Work Zone Noise, Surface Water , Flow rate Measurement.

2.0 STUDY PERIOD:

The Study Was Conducted During Month of OCTOBER-2024,

3.0 METHODOLOGY:
The environmental monitoring was carried out as per the standard methodology of Bureau
of Indian Standard (IS: 11255), American Public Health Association (APHA), & Central Pollution

Control Board (CPCB).

4.0 SELECTION OF MONITORING LOCATIONS:

The location for Ambient Air Quality, Fugitive Emission, Ambient Noise, Work Zone
Noise, Ground Water, Surface Water, Meteorological, Surface Water Runoff, and Flow rate
measurement, Ground Water Level, Vehicular Emission, Personal Dust & Free Silica, and Soil has

been selected by OMC representative

4.1  AMBIENT AIR QUALITY:

The ambient air quality (AAQ) of the study region was monitored at three locations selected within
the premises. Ambient air quality (AAQ) in respect of Particulate Matter (size less than 10 pm or PM,),
Particulate matter (size less than 2.5 pm or PM;s), Sulphur di-oxide (SO,), Oxides of Nitrogen (NOx),

Carbon Monoxide (CO),. Respirable Dust Sampler (APM 460BL) of ENVIROTECH make, FPS éf\PE[\ﬂ ) of

FReE rn
Visiontek Consultancy Services Pvt. Ltd.

“n P’f Bhubaneswar. \“@zf,(ouchrv SJ\}

e D. Sahu
Asst. Manager (Mining)
Ydish- ‘Jining Corporation Ltd.
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ENVIROTECH make, are used for monitoring of ambient air quality at all the identified locations. The
sampling method was carried out as per the guidelines for planning IS: 5182 (part 14): 2000. And the

analysis methods are outlined in the table as shown below:

AMBIENT AIR QUALITY ANALYSIS METHOD

SL.

NO PARAMETER ANALYSIS METHOD
1. ;’;/r[tlloc)?fgnl\l/alatter (size less than 10 pm or Gravimetric method
2. Particulate msatter (size less than 2.5 um or Gravimetric method
PM; 5), pg/m
3. | Sulphur di-oxide (SO5), pg/m’ Improved west & Geake method
4. | Oxides of Nitrogen (NO,), ug/m’ Jacob and Hochheiser Modified method
5. | Carbon Monoxide (CO), mg/m’ NDIR Spectroscopy method

4.1.1 MONTHLY AMBIENT AIR QUALITY SAMPLING STATIONS:

Details of the sampling locations are given below.

Field ID Station Co-ordinates
AAQMS-1 Plant Main Gate 20°2 40.6392° 85" 34 54.7824~
AAQMS-2 Roof of Saraswati Vidya Mandir | 20° 2 34.7064" 85" 34 54.6708"

The Detailed Monthly Air Quality report is given in the Annexure-1.
4.2 FUGITIVE EMISSION:

The Fugitive emission of the study region was monitored at two locations selected within the plant
premises. The parameters monitored were Suspended Particulate Matter using Respirable Dust Sampler.
Sampling was done as per guidelines of Bureau of Indian Standard. And the analysis methods are outlined in

the table as shown below:

FRUE COPY ATTESTE
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FUGITIVE EMISSION ANALYSIS METHOD

SB PARAMETER ANALYSIS METHOD
l. Suspended Particulate Matter Gravimetric Method

4.2.1 FUGITIVE EMISSION SAMPLING STATIONS:

Detail of the sampling location is given below.

Field ID Station Co-ordinates
F-1 Quarry-2 20° 2 38.4252” 85" 34757.2952”
F2 | Quarry-4 20° 2" 41.9496" 85" 34758.2636

The Detailed Fugitive Emission Report is given in the Annexure-2.

4.3 NOISE LEVEL MONITORING:

Noise Levels were recorded by Digital Sound Level Meter of LUTRON make at four locations within the

plant premises. Monitoring was carried out once in a month at each location during the study period for day

time and night time. According to CPCB (Noise Pollution (Regulation & Control) rules, 2000 day time is

considered from 6.00 am to 10.00 pm and night time is considered from 10.00 pm to 6.00 am. Locations of

Noise level monitoring stations are as follows:

43.1 WORK ZONE NOISE LEVEL SAMPLING STATIONS:

Field ID Location ID
N-1 Quarry-4 20°2°41.7192” 85° 34’ 58.2564"
N-2 Quarry-2 20°2°37.9428" 85" 34 59.2932”

The Detailed Work Zone Noise Measurement Data is given in Annexure-3.

4.3.2 AMBIENT NOISE LEVEL SAMPLING STATIONS:

Field ID Location ID Co-~-ordinates
N-1 Plant Main Gate 20° 27 40.6392” 85°34754.7824"
N-2 Roof of Saraswati Vidya Mandir 20°234.7064" 85" 34754.6708"

The Detailed Ambient Noise Measurement Data is given in Annexure-4,

[RUE COPY ATTESTEL
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4.4 WATER QUALITY:
Water quality monitoring was carried out at fourteen waste water locations. Samples were

collected manually during study period. Considering several possibilities of interference the poly
tetrafluoroethylene (PTFE) sample bottles were used. These bottles were sterilized properly
before being used for water sample collection.
The methodology for sample collection, preservation and analysis was as per Standard
methods for the Examination of Water and Wastewater, 23%° Edition 2017, APHA.

WATER QUALITY ANALYSIS METHOD

SL.NO. PARAMETER ANALYSIS METHOD
1 Suspended Solids Gravimetric
2 Oil & Grease Solvent extraction method
3 Copper (as Cu) AAS Method
4 Iron (as Fe) Phenanthroline Spectrophotometric
5 Free available Chlorine Titrimetric
6 Zinc (as Zn) AAS Method
7 Chromium (Total) AAS Method
8 Phosphate as PO, Molybdate Method
9 pH Value Potentiometric Method
10 Fluoride (as F) Fluoride lon Meter
11 Total Dissolved Solids Gravimetric
12 BOD (3) days at 27TC Bottle Incubation for 3 days at 27 C
13 Chemical Oxygen Demand Open Reflux method
44.1 SURFACE WATER SAMPLING LOCATIONS
Detail of the sampling location is given below:
Field ID Location ID Co-ordinate
SW-1 Pond Near to Kanchilo Village 20°2731.5528” 85" 34 24.9312°
SW-2 Pond Near to Main gate 202 43.1232" 85" 34755.9632"

The Detailed Surface Water Analysis Report is given in the Annexure-5.

44.2 GROUND WATER SAMPLING LOCATIONS
Detail of the sampling location is given below:

Field ID Location ID
GW-1 Bore well Within the plant premises
GW-2 Bore well at Kanchilo Village

The Detailed Surface Water Analysis Report is given in the Annexure-6

45 FLOW RATE MEASUREMENT :
Flow rate measurements have been done by Water flow Meter. Locations of Flow rate Measurement

monitoring stations are as follows:
4.5.1 FLOW RATE MEASUREMENT SAMPLING STATIONS:

Field ID Location ID Co-ordinate
FR-1 Pond Near to Kanchilo Village 20" 2" 31.5528" 85°34724.9312"
FR-2 Pond Near to Main gate 20"2°43.1232° 85" 34 55.9632"

The Detailed Flow rate Measurement is given in Annexure-7.
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46 GROUND WATEREVEL:
Ground Water level measurements have been measured by Piezeometer . Locations of Flow rate
Measurement monitoring stations are as follows:

4.5.1 GROUND WATER LEVEL MEASUREMENT SAMPLING STATIONS:

Field ID Location ID
GWL-1 Bore well Within the plant premises
GWL-2 Borewell at Kanchilo Village

The Detailed Ground Water Level Measurement is given in Annexure-8.
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Annexure-1

METEOROLOGICAL DATA
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VISIONTEK

Ref: ENVLAB/24-25/TR-11664 Date: 06.11.2024
METEOROLOGICAL DATA REPORT OCTOBER-2024
Name of Industry : | M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines : | Narangarh Decorative Stone Mines
Location : | Office Site Building
Sample Collected By : | Automatic Weather Monitoring Stations
Parameters OCTOBER-2024
Maximum 41.0
Temperature (°C) Minimum 23.0
Average 25.8
Maximum 84.0
Relative Humidity (%) Minimum 43.4
Average 61.5
Wind Speed (m/sec) Average 1.98
NE 214
N 11.7
NNE 7.7
NW 11.7
w 8.5
- WSW 7.3
Wind Direction (%) WNW 5.2
SW 10.1
E 9.7
ENE 6.5
S 0.4
CALM 0.81
Rainfall (mm) Monthly Total 102.0

Note:
1. Maximum Temperature at site recorded as 41.0 °C & minimum temperature recorded as 23.0 °C, whereas temperature

recorded in climatologically data (1981-2010), Maximum monthly is 33.8°C & Minimum monthly is 21.4°C.

2. Maximum Humidity at site recorded as 84.0 % & minimum humidity recorded as 43.4 %, whereas humidity recorded in
climatologically data (1981-2010), Maximum monthly is 82% & Minimum monthly is 28.9%,

3. Average Wind speed (im/sec) recorded at site is 1.98, whereas wind speed recorded in climatologically data (1981-2010)
is 3.5 m/sec.
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WIND ROSE PLOT:

NARANGARH DECORATIVE STONE MINES, KHORDHA

DISPLAY:
Wind Speed
Direction (blowing from)

WEST

[NORTH

27.3%

21.8%

WIND SPEED
(mis)

[] =110

Bl ss0-11.10
Bl s0-860
Bl :60-570
[ ] 2.10-360
[] os0-210

Calms: 6.05%

COMMENTS:

DATA PERIOD:

Start Date: 01/10/2024 - 00:00
End Date: 31/10/2024 - 23:00

COMPANY NAME:

MODELER:
CALM WINDS: TOTAL COUNT:
6.05% 743 hrs.
AVG. WIND SPEED: DATE: PROJECT NO.:
1.98 m/s 06/11/2024

WRPLOT View - Lakes Environmental Software
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Annexure-1

MONTHLY AMBIENT AIR QUALITY MONITORING

REPORT
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sst. Manager (Mining)
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Ref: ENVLAB/24-25/TR-11655 Date: 06.11.2024

MONTHLY AMBIENT AIR QUALITY MONITORING REPORT OCT-2024

Name of Industry : | M/s Odisha Mining Corporation Limited (A Gold Category State PSU)

Name of Mines : | Narangarh Decorative Stone Mine

Sampling Location : | AAQ-1- Plant Main gate (20° 2’ 40.6392” 85° 34°'54.7824"’)

Monitoring Instruments: : | RDS (APM 460 BL), FPS (APM 550) Envirotech, CO Analyzer

Sample Collected By : | VCSPL representative in presence of Client’s representative

PARAMETERS
Date PMio PM:s SO, NO; CO
(ng/m*) (ng/m’) (ng/m*) (ng/m’) (mg/m’)
03.10.2024 51.6 28.2 17.9 22.1 0.48
07.10.2024 52.1 27.6 17.2 21.3 0.46
10.10.2024 53.7 28.3 16.8 20.9 0.47
14.10.2024 50.8 27.9 17.2 19.8 0.45
17.10.2024 51.2 28.1 18.5 21.4 0.46
21.10.2024 50.9 27.5 17.7 20.3 0.49
24.10.2024 53.2 28.3 17.3 23.2 0.47
28.10.2024 52.4 27.9 17.6 219 0.48
Averages 52.0 28.0 17.5 21.4 0.47
NAAQ Standard (241101?6?39 (246 (l)l.t?l?rs) (221‘:;)0u()1's) (23(1)11())&) (u‘:::.r)
Gravimetric Gravimetric Img::;\l’(eedn:’:’;:(t);nd Mofllg:l?h‘]ezi'sceorb “ NDIR Spectroscopy
Testing method 1SO 5182 1SO 5182 [SO 5182 (Part-2) RA (Na-Arsenite) 1SO 5182(Part 10)
(Part-23) RA2019 (Part-24) RA2019 2017 1SO 5183 éfl’;rt-@ RA RA2009
Note: BDL Value SO <4 pg/m’, NO2 <9 pug/m®, CO <0.1 mg/m®

TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.

2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd

3. The laboratory is not responsible for the authenticity of photocopied test report.

4. The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by
applicable regulations.

5. The laboratory’s responsibility under this report is limited to; proven willful negligence.

6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.
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Ref: ENVLAB/24-25/TR-11656 Date: 06.11.2024

MONTHLY AMBIENT AIR QUALITY MONITORING REPORT OCT-2024

Name of Industry : | M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines ¢ | Narangarh Decorative Stone Mine
Sampling Location : | AAQ-2- Near Jagannath Temple (20° 2’ 05.3629" 85° 34710.6250")
Monitoring Instruments: : | RDS (APM 460 BL), FPS (APM 550) Envirotech, CO Analyzer
Sample Collected By : | VCSPL representative in presence of Client’s representative
PARAMETERS
Date PM PM; s SO, NO;, co
(ng/m®) (ng/m’) (ng/m*) (pg/m*) (mg/m’)
03.10.2024 46.3 24.2 12.5 17.1 0.44
07.10.2024 47.9 26.3 12.3 16.2 0.46
10.10.2024 49.5 28.1 11.7 15.9 0.45
14.10.2024 44.2 25.3 11.6 154 0.42
17.10.2024 45.6 24.6 12.2 16.3 0.47
21.10.2024 46.9 25.9 11.8 15.9 0.43
24.10.2024 47.5 26.2 11.9 154 0.44
28.10.2024 48.2 27.1 121 17.2 0.45
AVERAGE 47.0 26.0 12.0 16.2 0.45
NAAQ Standard (z:ltol?é?xgs) (246 gf.?rs) (221?;)0u0rs) (23(1){331-) (11?&?;.-)
Gravimetric Gravimetric Im?}re‘;‘l,fednz:lslr)snd Mo:ll(t)-lcel?h‘:fi‘sc:rb & NDIR Spectroscopy
Testing method 1SO 5182 1SO 5182 1SO 5182 (Part-2) RA (Na-Arsenite) 18O 5182(Part 10)
(Part-23) RA2019 (Part-24) RA2019 2017 IS0 51 83 éll’;n-s) RA RA2009
Note: BDL Value SOz <4 pg/m’, NO2 <9 pg/m*, CO <0.1 mg/m*

TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.

2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd

3. The laboratory is not responsible for the authenticity of photocopied test report.

4. The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by
applicable regulations.

5. The laboratory’s responsibility under this report is limited to; proven willful negligence.

6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.
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D. Sahu
Asst. Manager (Mining)
Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-751024, India Tel.: 0674-3511721
E-mail: visiontek(@visiontek.org, visiontekin@gmail.com
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FIG-1:- Monthly AAQ, Location- AAQ-1- Plant Main gate (20° 2’ 40.6392’ 85°34°°54.7824”’) -
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FIG-2:- Monthly AAQ, Location- AAQ-2- Near Jagannath Temple (20°2° 34.7064>° 85°34°°54.6708°°)
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Environmental Monitoring Report

Annexure-2

FUGITIVE EMISSION MONITORING REPORT

fRUE COPY ATTESTEL
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E,@j Visiontek Consudfancy Services Pvt. Ltd.

(Committed For Better Environnment)

{‘-:lfgmgf/ 1SO 9001:2015, ISO 14001:2015, ISO 45001:2018 (OH&S), ISO/IEC 17025:2017 Certified \
VISIONTEK .
Ref : ENVLAB/24-25/TR-11657 Date : 06.11.2024
FUGITIVE EMISSION MONITORING REPORT OCTOBER-202
Name of Industry : | M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines : | Narangarh Decorative Stone Mine
Monitoring Instruments : | RDS (APM 460 BL)
Sample Collected By : | VCSPL representative in presence of Client’s representative
Parameter
Monitoring Date Sampling Location
SPM (pg/m’)
22.10.2024 F-1: Quarry-2 (20° 2’ 38.4252”° 85" 34°°57.2952’) 563
22.10.2024 F-2: Quarry-4 (20° 2 41.9496° 85" 347°58.2636”’) 548
MOoEF & CC Notification GSR 809(E) DT 04.10.2010 1200 pg/m’
Testing Method Gravimetric Method
TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.

2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd

3. The laboratory is not responsible for the authenticity of photocopied test report.

4. The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by
applicable regulations.

5. The laboratory’s responsibility under this report is limited to; proven willful negligence.

6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.

Byaly

Reviewed
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D. Sahu
Asst. Manager (Mining)
“isha Mining Corporation Ltd.

Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-751024, India Tel.: 0674-3511721
E-mail: visiontek@visiontek.org, visiontekin@gmail.com
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Laboratery Services
Certified for : 1S0 9001:2015, [SO 14001:2015, ISO 45001:2018 (OH&S), ISOAEC 17025:2017 Raviremimeat L4

Food Lub
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FIG-3:- Fugitive Emission s . '%
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The Odisha Mining Corporation Limited

Narangarh Decorative Stone Mine Environmental Monitoring Report

Annexure-3

WORK ZONE NOISE MONITORING REPORT

.. . . Visiontek Consultancy Services Pvt. Ltd. ‘
15 d o

L L) Bhubaneswar. g 1
S D. Sahu
Asst. Manager (Mining)
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%é (Committed For Better Environment)

Sl 1S0 9001:2015, ISO 14001:2015, ISO 45001:2018 (OH&S), ISO/IEC 17025:2017 Certified /&L
VISIONTEK '

Ref : ENVLAB24-25/TR-11658 Date : 06.11.2024
WORK ZONE-NOISE MONITORING REPORT OCTOBER-2024
Name of Industry M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines Narangarh Decorative Stone Mine
Sample Type Work Zone Noise
Date of Monitoring 21.10.2024
SL. Noise Level in dB(A)
No. LOCATION Day Times Night Time
(dBA) (dBA)
Quarry-4 (20" 2’ 41.7192” 85" 34’ 58.2564") 70.8 54.6
2 Quarry-2 (20" 2’ 37.9428 85° 34” 59.2932”’) 65.2 48.3
AMBIENT NOISE STANDARDS Day time (in dBA) Night time (in dBA)
i Industrial 75.0 70.0
ii Commercial 65.0 55.0
iii Residential 55.0 45.0
iv Sensitive 50.0 40.0
TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.

2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd

3. The laboratory is not responsible for the authenticity of photocopied test report.

4. The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by
applicable regulations.

5. The laboratory’s responsibility under this report is limited to; proven willful negligence.

6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.
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FIG-4:- Workzone Noise Monitoring Day Time & Night Time; }%
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Narangarh Decorative Stone Mine Environmental Monitoring Report

Annexure-4

AMBIENT ZONE NOISE MONITORING REPORT
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(Committed For Better Environment)

m 1S0O 9001:2015, ISO 140601:2015, ISO 45001:2018 (OH&S), ISO/IEC 17025:2017 Certified -
VISIONTEK -
Ref : ENVLAB/24-25/TR-11659 Date : 06.11.2024
AMBIENT NOISE MONITORING REPORT OCTOBER-2024
Name of Industry M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines Narangarh Decorative Stone Mine
Sample Type Ambient Noise Level
Date of Monitoring 21.10.2024
SL Noise Level in dB(A)
No. LOCATION Day Times Night Time
(dBA) (dBA)
1. Plant Main Gate (20° 2° 40.6392”° 85° 34°754.7824") 63.9 54.6
Near Jagannath Temple
2 (20 2’ 053629 85" 34°10.6250”") A oEe
AMBIENT NOISE STANDARDS Day time (in dBA) Night time (in dBA)
i Industrial 75.0 70.0
ii Commercial 65.0 55.0
iii Residential 55.0 45.0
iv Sensitive 50.0 40.0
TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.
2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd
3. The laboratory is not responsible for the authenticity of photocopied test report.

4, The test item will

not be retained for more than 15 days from the date of issue of test report except in case as required by

applicable regulations.
5. The laboratory’s responsibility under this report is limited to; proven willful negligence.
6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.
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Annexure-5

SURFACE WATER QUALITY MONITORING REPORT
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Date : 06.11.2024

Ref : ENVLAB/24-25/TR-11660

SURFACE WATER QUALITY ANALYSIS REPORT OCTOBER-2024

Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhu

VQQREIH' a,

Odlalm 75102

E-mail: visiontek@visiontek.org, visiontekin@gmail.com

O I Y

o elel_u_w

Name of Industry : | M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines : | Narangarh Decorative Stone Mine
Sampling Location : | SWQ-1: Pond Near to Kanchilo Village (20° 2" 31.5528 " 85" 34 24.9312")
: | SWQ-2: Pond Near to Main Gate (20° 2" 43.1232” 85° 34755.9632")
Date of Sampling : | 18.10.2024
Date of Analysis : | 19.10.2024 TO 25.10.2024
Sample Collected By : | VCSPL Representative
i:'::ra;gs Analysis Results
SL. No. | Parameter Testing Methods Unit el
2296:1992 SW-1 SW-2
Class —C°
Visual Comparison Method
1 _|j Colouc APHA 23° Ed,2017: 2120 B, C — g Ll .
Threshold Odour Test
2 Odour APHA 23" Ed.2017 :2150 B - - Odorless Odorless
i Gravimetric Method
3 Total Suspended Solids as TSS APHA 23%° Ed.2017 :2540 D mg/l - 68.6 70.1
By Thermometer 0
4 Temperature APHA 23%° Ed 2017 :2550 B C -- 23.9 25.1
0 pH Meter .
5 pH at 25°C APHA 23%° E4,2017 4500H* B 6.0-9.0 7.28 7.23
. . Modified Winkler Method
6 Dissolved Oxygen (min) APHA 23%° £4.2017: 4500 0" C mg/l 4.0 5.2 5.6
Ren Nephelometric Method
7 Turbidity APHA 23%° E4.2017: 2130 B NTU - 104 11.1
. Titrimetric Method
8 Chloride (max) APHA 23*° Ed.2017: 4500CI' B mg/l 600 31.9 32.8
. . Gravimetric Method
9 Total Dissolved Solids APHA 23%° £d.2017: 2540 C mg/l 1500 366 379
. Gravimetric Method (Solvent Extraction) BDL BDL
10 | Oil & Grease (max) APHA 23"° £d.2017:5520-B mg/l = (<5.0) (<5.0)
. . lodometric Method
11 Total Residual Chlorine as RFC APHA 238 £d.2017: 4500CL B mg/1 - ND ND
. . Distillation Followed by titration Method
12 Ammonical Nitrogen APHA 23*° Ed.2017: 4500 NH3F mg/l - 0.019 0.022
A . Distillation Followed by titration Method
13 Total Kjeldahl Nitrogen APHA 23%° Ed,2017: 4500 Norc B mg/l - 1.6 2.1
14 Free Ammonia By Calculation mg/l - 0.017 0.021
EDTA Titrimetric Method
15 Total Hardness APHA 23%° £4.2017: 2340 C mg/l - 179 192
. EDTA Titrimetric Method
16 Calcium as Ca APHA 23%° Ed.2017: 3500Ca B mg/l - 323 34.6
. Calculation Method
17 Magnesium as Mg APHA 23 Ed,2017: 3500Mg B mg/l - 23.9 25.7
18 Anionic Detergents as MBAS APHA 23"Edition 5540 C . 2017 mg/l 1 ND ND
Oxygen Depletion Method
0
19 BOD (3) days at 27°C (max) IS 3025(P-44) : 1993 RA 2003 mg/l 3.0 2.2 24
. Open Reflux Method
20 Chemical Oxygen Demand (COD) APHA 23*° Ed.2017: 5220 C mg/l - 94 8.5
. By AAS Method
21 Arsenic as As APHA 23%° Ed.2017: 3114 B mg/l 0.2 BDL (<0.004) | BDL (<0.004)
By AAS Method
22 Lead as Pb APHA 23%° E4.2017 3111 B mg/l 0.1 BDL (<0.02) BDL (<0.02)
. By AAS Method
23 Cadmium as Cd (max) APHA 23%° Ed.2017: 3111 B mg/l 0.01 BDL (<0.01) BDL (<0.01)
. Diphenyl Carbazide Method
+6
24 Hexa Chromium as Cr APHA 23" £d.2017: 3500Cr B mg/l 0.05 BDL (<0.01) BDL (<0.01)
By AAS Method
25 Copper as Cu (max) APHA 23% Ed.2017: 3111 B mg/l 1.5 BDL (<0.02) BDL (<0.02)
. By AAS Method
26 Zinc as Zn(max) APHA 23%° £d.2017: 3111 B mg/l 15 BDL (<0.03) BDL (<0.03)
. By AAS Method
27 Selenium as Se (max) APHA 238 Ed.2017: 3500 Se C mg/l 0.05 BDL (<0.001) | BDL (<0.001)
28 | Cyanide as CN (max) ][31':::;"(:'0“ followed by Spectrophotometric |, 0.05 BDL (<0.01) | BDL (<0.01)

Asst. Manager (Mining)
Odisha Minina Caroratinn | 14
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%e i (Committed For Better Environment)
iy IS0 9001:2015, [SO 14001:2015, 1SO 45001:2018 (OH&S), ISO/IEC 17025:2017 Certified 7 -
VISIONTEK ’
APHA 23%¥ Ed,2017: 4500 CN" C,D
Distillation followed by Spectrophotometric
29 Fluoride as I (max) Method mg/1 1.5 0.20 0.23
APHA 23"° Ed.2017: 4500F- C
Turbidimetric Method
30 Sulphates (SO4) (max) APHA 23% Ed,2017: 4500 SO E mg/l 400 5.6 6.2
. Chloroform extraction by Colorimetric
a1 | P he“;"‘“ Compounds as CHSOH. | pvpoyp o mg/l 0.005 BDL (<0.05) | BDL (<0.05)
(max APHA 23*® Ed,2017: 5530 B.D
By AAS Method
32 Iron as Fe (max) APHA 23%° Ed.2017: 3111 B mg/l 50 1.65 1.72
q By UV-Screen Method
33 Nitrate as NO3 (max) APHA 23%° Ed.2017: 4500 NOy™ E mg/l 50 0.33 0.35
. Titration Method
34 | Alkalinity APHA 23" £d,2017:2320 B mg/l ' 96 i
35 Total Coli form By Multiple Tube Fermentation Technique N{};ON/ 5000 220 240
APHA 23R Ed,2017: 9221 B ml
: Stannous Chloride Method
36 Dissolved Phosphate as PO4 APHA 23" £d.2017:4500 P D mg/l - 0.23 0.25
. 2. By lodometric Method N
B [jeaishidenss APHA 23"'Edition 4500 —S%.D; 2017 mg/l il pLg
38 Bioassay Test APHA 23"Edition 6582 ( P-2) 2001 Y% - 91% 90%
" By AAS Method
39 Vanadium as V APHA 23"” E4.2017 3111 B mg/l - BDL (<0.2) BDL (<0.2)
By AAS Method
40 Mercury as Hg APHA 23*” £d,2017 3500 Hg mg/l - BDL(<0.004) BDL (<0.004)
= By AAS Method
41 Total Chromium as Cr-Total APHA 23%” £4.2017 3111 B mg/l - BDL (<0.05) BDL (<0.05)

W

TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.

2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd

3. The laboratory is not responsible for the authenticity of photocopied test report.
4. The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by

applicable regulations.

5. The laboratory’s responsibility under this report is limited to; proven willful negligence.

6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.
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f!p‘ f" a ‘h{

Approved By:
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D. Sahu
Asst. Manager (Mining)

Ydisha Mining Comoration Lg

Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-751024, India Tel.: 0674-3511721
E-mail: visiontek(@yvisiontek.org, visiontekin@gmail.com
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Annexure-6

GROUND WATER QUALITY ANALYSIS REPORT
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VISIONTEK T
Ref: ENVLAB/24-25/TR-11663 Date: 06.11.2024
Name of Industry : | M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines : | Narangarh Decorative Stone Mines
Sampling Location . | GWQ-1: Bore well within the plant premises
" | GWQ-2: Bore well at Kanchilo Village
Date of Sampling : | 18.10.2024
Date of Analysis : [ 19.10.2024 TO 25.10.2024
Sample Collected By : | VCSPL Representative
Analysis Results
Standard as per IS:10500
13:)' Parameter Unit Testing Methods AN ER20L
' GW-1 GW-2
Acceptable Permissible
Limit Limit
Essential Characteristicy
Visual Comparison Method
1 | Colour Hazen | \pHA 23% Ed.2017: 2120 B, C 3 N = b
Threshold Odour Test
2 Odour e APHA 23%° Ed.2017 :2150 B Agreeable Agreeable Agreeable Agreeable
Flavor Threshold Test
3 Taste - APHA 23R° Ed.2017 : 2160 C Agreeable Agreeable Agreeable Agreeable
T Nephelometric Method
4 Turbidity NTU APHA 2370 £d.2017 :2130 B 1 5 <1.0 <1.0
. - Conductivity Meter _ _
5 Electrical Conductivity uS/cm APHA 2380 Ed.2017 2510 B 396 372
6 pH 2t 25°C - ?Agﬂb:eztgﬂl, Ed.2017 : 4500H*B 6.5-8.5 No Relaxation 7.19 7.21
EDTA Titrimetric Method
7 Total Hardness (as CaCOy3) mg/l APHA 2310 E4.2017 : 2340 C 200 600 162 154
By AAS Method .
8 Iron (as Fe) mg/l APHA 23 Ed,2017 : 3111, B 1.0 No Relaxation 0.83 1.02
. Argentometric Method
9 Chloride (as Cl) mg/l APHA 23% EQ.2017 : 4500CLB 250 1000 323 31.9
. . Iodometric Method
10 Residual Free Chlorine mg/l APHA 23R E4.2017 : 4500CL B 0.2 1 ND (<1) ND (<1)
Desirable Characteristics
. n Gravimetric Method
11 | Total Dissolved Solids mg/l APHA 23%° Ed.2017 : 2540 C 500 2000 228 219
. EDTA Titrimetric Method
12 | Calcium as Ca mg/l APHA 23%0 E4.2017 : 3500Ca B 75 200 32.2 31.8
. Calculation Method
13 | Magnesium as Mg mg/l APHA 23% Ed.2017 : 3500Mg B 30 100 19.8 18.1
By AAS Method BDL BDL
14 | Copper as Cu mgll APHA 238 £d.2017: 3111 B e £ (<0.02) (<0.02)
Persulfate Method BDL BDL
15 | Manganese as Mn mgl | APHA 23*" £d,2017: 3500Mn B il hd (<0.05) (<0.05)
Turbidimetric Method
16 | Sulphate as SOy mg/l APHA 23% £d.2017: 4500 SO4% E 200 400 6.1 6.6
. By UV-Sereen Method .
17 | Nitrate as NO3 mg/l APHA 23® £d.2017: 4500 NOy E 45 No Relaxation 53 5.7
Distillation followed by
18 | Fluoride as F mg/l Spectrophotometric Method 1.0 15 0.24 0.22
APHA 23"° E,2017: 4500F-C
. Chloroform extraction by Colorimetric
19 2“;“‘6"“; ComRET mgd | Method 0.001 0.002 EJ’J‘S 30001;)
o APHA 23% £d.2017: 5530 B.D (<0.05) (<0.
AAS Method . BDL BDL
20 Mercury as Hg mg/l APHA 238 Ed.2017: 3112 B 0.001 No Relaxation (<0.004) (<0.004)
5 AAS Method . BDL BDL
21 Cadmium as Cd mg/l APHA 238 E4.2017: 3111 B 0.003 No Relaxation (<0.01) (<0.01)
. By AAS Method ) BDL BDL
22 Selenium as Se mg/l APHA 231 E.2017: 3500 Se C 0.01 No Relaxation (<0.001) (<0.001)
. By AAS Methot ) BDL BDL
23 Arsenic as As mg/l APHA 23%0 EA.2017: 3114 B 0.01 No Relaxation (<0.004) (<0.004)
Distillation followed by BDL BDL
24 Cyanide as CN mg/l Spectrophotometric Mcthod 0.05 No Relaxation (<0.01) (<0.01)
APHA 23R Ed,2017: 4500 CN-C,D . ;
) By AAS Method B BDL BDL
25 | Lead as Pb mg/l APHA 23% £d.2017 3111 B 0.01 No Relaxation (<0.02) (<0.02)
26 | ZincasZn mg/l By AAS Method 5 15 BDL BDL

YAii!g'El- EET-’ x(o 7
Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubslm"{rﬁr.c p'ﬁll”d‘l Odisha-751024, tlusﬁhﬂpﬂ 3511721

E-mail: visiontek(@ vi

isiontek.org, v1smntek1n@gmdll com Asst. Manager (Mining)
T T T Odisha Mining Corporation Ltd.




Visiontek Consultancy Services Pvt. Ltd.

(Committed For Better Environment)

IS0 9001:2015, ISO 14001:2015, 1SO 45001:2018 (OH&S), ISO/IEC 17025:2017 Certified

.

R

VISIONTEK

APHA 23%P Ed,2017: 3111 B (<0.01) (<0.01)
27 Hexavalent Chromium as Cr* mg/l K{,gi{’g;ﬂﬁléggﬁig;“%[eér%d - - (E‘:.)OI;) (fol,)o[é)
28 | Alkalinity Mgl | e 17:2320 B 200 600 102 108
29 | Aluminium as Al mg/l mrgg’,{g% T 0.03 0.2 (E:)).[f) (E})).If)
30 i Poron 2 B mgn | PirA 20 BG201%: 450088 i il (E:)).If) o
31 | Barium as Ba mg/l %ﬁiszg;{stgg?mﬂ 311B 0.7 No relaxation 23; (E:ﬂ;)
32 | Molybdenum as Mo mg/l 2{,3‘:’;%3%‘_’2017 3111 B 0.07 No relaxation (f(:) (:;) (EOD 0';)
33 Nickel as Ni mg/l ﬁ{,ﬁiszé\gstgg‘.’zo” 3111 B 0.02 No relaxation (f[:‘)(:;) (301.)013)
34 | Sulphide as $* mg/l %gz‘;’;ﬁg&;m f‘t‘l‘lggo _S§%.D: 2017 0.05 No relaxation (El;) (};) (BOI.)"I;)
55| pomeromaie odrokibn s | gy | G Cltoupty eted oo | Norawmuin | 00 | B0
36 | Pesticide ug/l g;;lih; ; :?E;‘;ﬁ:’:lp: él(\)d(e:t:h; :)l 17 - - Absent Absent
37 | Polychlorinated Biphenyls mg/l f;i{ih;;ﬂ];;‘i’ﬁro :p;""’;:“;t:hz"&7 0.0005 No relaxation (4})’_30[6 N (<3:))0[“) L
o | e mor_| ShyCionatrpy Mete 02| o | B B
39 | Mineral Oil mgd | IS 3025 (P-39): 1991 0.5 No relaxation (EOD_‘S‘) gLl
40 Anionic Detergents mg/l APHA 23rdEdition 5540 C, 2017 0.2 1.0 ND ND

MPN/ By Multiple Tube Fermentation dstgzlclt:l‘))ltebii

41 Total Coliform 160 ML Techniqufln any 100 ml — Not Detected Not Detected

APHA 23RP Ed,2017; 9221 B sample

TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.
2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd
3. The laboratory is not responsible for the authenticity of photocopied test report.

4. The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by

applicable regulations.

5. The laboratory’s responsibility under this report is limited to; proven willful negligence.

6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.

TRUE COPY ATTESTEL

Dlxa""'” Jerv 54,2«

D. Sahu

Asst. Manager (Mining)
Ndisha Mining Corporation Ltd.

Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-751024, India Tel.: 0674-3511721

E-mail: visiontek(@ visiontek.org, visiontekin@gmail.com

WTE_S4 Lo . e e SlmE_r___aliw. .



927

OVIC %

e
The Odisha Mining Corporation Limited

Narangarh Decorative Stone Mine Environmental Monitoring Report

Annexure-7

FLOW RATE MEASUREMENT REPORT

7. .n Visiontek Consultancy Services Pvt. Ltd. ‘ :
h‘* [\!'1 ¢ Bhubaneswar. d e /bl,,c,,}c,,, St 21
- D. Sahu
sst. Manager (Mining)
disha iining Corporation Ltd.



Visiontek Consudfancy Services Pvt. Ltd

(Committed For Better Environment) I "

@.-

9&1&/
VISIONTEK

@9_.__

ISO 5001:2015, ISO 14001:2015,1SO 45001:2018 (OH&S), ISO/IEC 17025:2017 Certified

Ref : ENVLAB/24-25/TR-11661 Date : 06.11.2024

FLOW RATE MEASUREMENT REPORT OCTOBER-2024

Name of Industry : | M/s Odisha Mining Corporation Limited (A Gold Category State PSU)
Name of Mines : | Narangarh Decorative Stone Mine
Date of Sampling 1 | 18.10.2024
Sample Collected By : | VCSPL Representative
SL.No. Location Unit Result
1 FR-1: Pond Near to Kanchilo Village ails 7.6
: (20" 2° 31.5528” 85" 34°°24.9312”") ’
FR-2: Pond Near to Main gate
2 (20022 43.1232” 85 347°55.9632”") ms .

TERMS AND CONDITION: -
1. The Test result is relevant only to the item tested.
2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd

3. The laboratory is not responsible for the authenticity of photocopied test report.
4. The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by

applicable regulations.
5. The laboratory’s responsibility under this report is limited to; proven willful negligence.
6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.

* 'ICIQ
Rei\ile edB

TRUE COPY ATTESTEL

DZXO‘”L‘)'(W S QZM

D. Sahu
Asst. Manager (Mining)

Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-751024, India Tel.: 0674-3511721
E-mail: vlsinntck(n vmnntek org, visiontekin@gmail.com
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The Odisha Mining Corporation Limited

Narangarh Decorative Stone Mine Environmental Monitoring Report

Annexure-8

GROUND WATER LEVEL ANALYSIS REPORT

fRUE COPY ATTESTEL

wue > . Visiontek Consultancy Services Pvt. Ltd. \ ,
b ]‘\ﬂ‘*l Bhubaneswar. ; ')t,‘@m"f"’ SGL 23
gt D. Sahu .
Asst. Manager (Mining)

Odisha Mining Corporation Ltd.



@ ) Visiontek Consudfancy Services Pvt. Ltd
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VISIONTEK

(Committed For Better Environment)
iS0 9001:2015, ISO 14001:2015, 1SO 45001:2018 (OH&S), ISO/IEC 17025:2017 Certified ' b =5
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Ref : ENVLAB/24-25/TR-11662

Date : 06.11.2024

GROUND WATER LEVEL ANALYSIS REPORT OCTOBER-2024

Name of Industry

M/s Odisha Mining Corporation Limited (A Gold Category State PSU)

Name of Mines

Narangarh Decorative Stone Mine

Date of Sampling 18.10.2024
Sample Collected By VCSPL representative in presence of Client’s representative
SL.No. Date of Monitoring Monitoring Location Result, mtr
1 18.10.2024 Bore well Within the plant premises 3.7
2 18.10.2024 Borewell at Kanchilo Village 4.1
TERMS AND CONDITION: -

1. The Test result is relevant only to the item tested.

2. This report shall not be reproduced in full or part without written approval of Visiontek consultancy services. (P) Ltd
3. The laboratory is not responsible for the authenticity of photocopied test report.
4. The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by
applicable regulations.
5. The laboratory’s responsibility under this report is limited to; proven willful negligence.
6. Decision rule applied whenever the requirements/specification provided by customers/standard requirement.

fRUE COPY ATTESTEL

:DZXEL /4r§¢ru S(Kw

D. Sahu
Asst. Manager (Mining}
Odisha Mining Corporation Ltc

Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-751024, India Tel.: 0674-3511721
E-mail: yvisiontek(@ wslnntuk org, visiontekin@gmail.com
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@E Visiontek Consultancy Services Pvt. Ltd

2 % LR . ] )
e (Committed For Better Environment)

&4\-!1

Plot No.-M22&M23, Chandaka Industrial Estate, Patia, Chandrasekharpur, Bhubaneswar-24, Tel.: 0674-3511721
E-mail : visiontekin@gmail.com, visiontekin@yahoo.co.in
Visit us at : www,visiontek.org
Committed For Better Environment
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U.Sahql
sst. Manager (Mining)
2y Mining Corporation Ltd



To

Sir,

Sub;:

OFFICE OF THE PANCHAYAT SAMITI, KHORDHA
AT/PO-PALLAHAT ,DIST-KHORDHA,STATE-ODISHA,PIN-752056
Emall-oc-bkhyrda@nic.In

lerter No.__}i_’é{é F

The Additional District Magistrate(Revenue),

Collectorate, Khordha.

Regarding shortage of Drinking water in village, Bhogapur.

owe (T ey

In inviting a kind reference to the subject cited above | am to

intimate that Village Bhogapur is coming under Naranagarh GP of Khordha Block .

It has a population of 656 as per 2011 census . Every year the village was facing

drinking water problem since long. GP as well as Local NGOs provide water

tankers to meet loca! needs of peaple during summer season.

This is for favour of your kind information and necessary action.

KHORDHA

Yours faithfully,

[

N1 ™

Block Development Qfficer,

MAGISTRATE

Khorha.

[ESTEL

Dz[a& yér jt’-ﬂ/ g(ﬁ“‘

D. Sahu

Asst. Mana
Odisha Mining

ger (Mining)
Corporation Ltd
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Firefox

https://rainfall.nic.in/rainfallnew/PublicRainFallDay Wise.aspx

~ 936

English A-]| A+

18 Dec, 2024 12:49:24

@Employee Login (RMSEmployeelogin.aspx)

- 1S9 =

SElSct KHORDHA v
District
Select  18/12/2024
Date
‘Q Se_a rch ‘ © Reset
District :KHORDHA
for the given RR Stations on date :-
25/06/2024
RR Station Rain (in mm.)
Balianta 0
Balipatna 0
Bhubaneswar 0
Jatani 0
Banapur 0
Begunia 12
Bolagarh 37
Chilika 0
Khordha 0
Tangi 0
BMC HQ, Satya Nagar 0
South East Zone Office, BMC, Kalapana Square 0
South West Zone Office, BMC, Rental Colony 0

North Zone Office, BMC, Samanta Vihar, Chandrasekharpur 0

[RUE COPY ATTESTET,

NR - Rainfall data Not Reported \ , a&
A (44
Note- Rainfall figures can only be used after validation Dz‘{g ’ cn) S

1of2

D. Sahu A
Asst. Manager (Mining)

Odisha Mining Corporation Ltd.
18-12-2024, 12:49



Firefox https://rainfall.nic.in/rainfallnew/PublicRainFallDay Wise.aspx

| 937 -
The site has been designed,developed by NIC. However,all the information have been provided and updated by
Odisha Rainfall Monitoring System. —
« I ~—
Site best viewed in ie 8.0+ and Mozilla Firefox 23+

© 2023 Odisha Rainfall Monitoring System . All rights reserved.

[RUE COPY ATTESTEL
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D. Sahu
Asst. Manager (Ml_mng)
Odisha Mining Corporation Ltd

20f2 18-12-2024, 12:49



. M’" 0% J\INNEXURE-

REPORT ON THE AMBIENT AIR QUALITY AND NOISE LEVEL MONITORING MADE W.R.T
OHAPATRA VRS-

REPORT ON THE A2
HON'BLE NGT OA NO. 104/2024/E7. KOLKATA (SRI NILAMARNI M
STATE OF ODISHA AND OTHERS)

primafacie of the above cited case:

1 Tribunal, Fastern Zon& Bench,

led in the Hen'tle National Greel
ate of Cdisha aznd

A case has been fi
Kolkata i.e OA No. 104/2024/E2, Kolkata by Sri Nilamani Mal
Ors with respact 1o illegal aperation of Khondalite Stone from Kundakundi Kunda Stone Quarmy

the direction of Hon'ble Green Tribunal, Kolkata dl. 28 5 2024, 3
bers i.e (i) District Magstrate,

rapatra -urs- St

at Narangari As per

stituted comprising of the fallowing mem

k of Additional District Mags
or Scientst, Central Pollution Cantrol

Committeg was con
resentalive nat below the ran
Cantrol Board; (i) Seni

Khordha ar his rep trate; (i) Semor
2ecentst, Odisha State Pcllution
gesre a3 {v] Senior Scientist. SEIAA. Odisha,

| District Magistrate, Khordha &ong with

conmittee headed by the Additiona
urdakundi Kunda Stone Guarty al

arry sile ie. K
t locations within the g
ha (5 also cited as Respondam

1ne jount
ted mambers meet on the qu
20.06.2024 and visited differen
jon Contral Board, Odis

clner noring
parry lease hold aress.

Narargarm on dt.
in g above cited case the State Paollut
No 7

After the wisit of the committee member within the jease hold area it was decided that the
nirol Board, Bhubaneswar will cen
tus (Particulate Matter) and nose

Regional Office, State Poliution Co duct an ambient aif quality
o verify the arm quality sta

and ambien! noise level monitoring
ed during its mining activity i.e. gxcavation

leve! in and arpund the quarry leage hold ared produc

m-sizing for which the petitioner has highlighted the issue before the

ang Sione cutling-cu
Hen'bie tatonal Green Tribunal.

Locaticn of mining activity:

Khondalite stong quarry and ils cutting and sizing aclivities are located at Mcuza

a)
Marangarh within Khérdha district The Khondalite stone quarry lease hold area has been
properly demarcated with pillars.

p) At the South-gastern side of mining activity area i.e. after lease hold demarcated area

there lies 8 natural thin green bell followed by habitation of Bhogapur vilage where
complainant residence is present along with other houses |
M o \N u\k’).ftf\.&tﬁ <

rRUE COPY ATTESTF qewe N

@zlaamqjcw S’JM L )
D. Sahu Mo, —

Asst. Manager (Mining) L
Adisha Mining Corporation LI¢ COLLECTOR & DISTRICT MAGISTRATE
KHORDHA
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A

Details about the Manitoring Lacations:
cre selected t© verify the ambient aif quality status of

A. Three (03) monitoring jocalions W
e loca

1 its adjoning area. Th tion are as follows:

mining excavation site along wit

glween Anusuchild Jali Abasika pPrimary

{0 Dumping site of rejected slON€ culting (e U

School and stone culling area)
se hold ared (e at
Zone)

(it} inside the quarry lea soulh-east corner of the quarry area (near
Mining Lease Piltar Na. 11).{CorTe

Shiva Temple (i.2 nearby o the complainant resident)

iy Near Bhogaput village
{Buffer Zone)

ring was conducted at foliowing four (04) locations.

B Likewise Ambient Noise Level monito

The tocation selected are:

ones cutting {between Anusuchila Jali Abasika Primary

0] Dumping site of rejected st

Schoo! & stone cutting sizing area)
rea at south east carner of quarry

f Bhogapur Village
Residence area).

{1} (nside quarry lease held a
Near Siva Temple pefore entry paint ©

Ry
Within the village area of Bhogapur (complainant’s

Gvd

(Observations:
d by the officiais of the Regional Office.

Ambient Alf Quality monitoring were conducte
06.2024 and Gt

Odisha, Bhubaneswar of dtd. 25.
4Hrs continuously. {Report is annexed).
by the officials of Regional Office, State

{1
State poliution Control Board,
26 06 2024 at the above stated iocalions for 2
onductgd

(1) Ambienl noIse leve) monitoring were €l
sswar on dtd. 25.06.2024 and dl. 26 06 2024 at

poltution Control Board, Qdisha, Bhuban
the locations cited above.(Report IS annexed).

(i) The average data of PM1o (Particulate Matter)

founc 1o be below 100 pg/M?® which is within prescribed standard of Board
tion & Contrel) Rules 2000 the ambient air quality

the industrialMine area the

in the atmasphere at the 03 locations were

(iv) As per the Noise Pollution(Regula
t has b2en stiputated that In

rom 6:00AM Lo 10-00PM.In the residential area it has
dB(A) in day time. From the

standards with respect to NOISE, i
noise limit is 75dB({Day Time)i.e f
imits should be within 59

heen mentioned thal the Noise
mit within the Mine tease area

analysis report it is revealed that the ambient noise i

TRUE COPY AT TESTEL Tt WY wy e pdad <

:Dz_)(-OCfarlicw S(B»-
D. Sahu & "

Asst. Manager (Mining;
Odisha Mining Corporation Lt¢ COLLECTOR & DISTRICT MAGISTRATF
KHDORDHA
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(Sl No 1&2) and resi R
sidentia
a1 gegl N,O‘:)’&“) are within prescribed standards as mertioned

above.
nonito ST, o
for dril ring, no high intensity of noise generating drilling maching was used
rilling of stone in the quarry area
(vi) '

On the day of i :
in ;
Y speclion, cutting of Khondalite stone was gbserved to be carried out with

- Zz:‘ii::ﬂ;;u::?a:\‘achine for which lhereAwas no higi intensity of the sound
_ ce gate the slone cutlmg-cun'n-s‘zzmg unit has been es\abhshed and
during cutiing and sizing, water is sprayed for dust suppression and dispersion of fugitive
dust to nearby areasflacations. During the time of inspection, it was notin operalion.

{viiy The noise intensity was not high at the Bhogpur viliage areas and withiﬁ school area
during the day of monitoring and from the report it is revealed that it was within prescﬁbed
clandard of ihe Board.

() No dust depositions were observed on the leaf surface area of trees exisling nearby 10 the

quarry iease hold area.

Conclusien:

o M ——

3o pasing upen the manitonng result i.e. Ambient Air Quality and Ambient Noise Level 2!
atove cited jocations, No such high concentration of particulate maller (PM) and high ntensity
of noise Were observed on the day of visit 10 the area concerned that has peen cited by e

paldonaf pefore ihe Hon'ble National Green Tribunal.

7

I -

£ Y T - :
Ms. Rasnmi ekha Padhan £7. 5.N. Mohanty Dr. R.K. Mishra
Dy. Env. cientist Dy. Env. Engineer Sr. Env. gSeientist

COLLECTOR & PISTRICT MAGISTRATE
KUNRNHA .

[RUE COPY AT ESTF

Ed{jﬁ’ﬂ-ﬂj“w Sgﬂv
D. Sahu
Asst. Manager (Mining)
Ndisha Mining Corporation Ltc
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— Yolo: 0674- 2873126
-mail 4 ruspcb‘hhubanunwar@osp:hcnrd.nrg

ﬂ Website :WWW.05 gchoard.org
ST
~uE

OFFICE OF THE REGIONAL OFFICER, BHUBA
_ r NESWAR
STATE POLLUTION CONTROL BOARD, ODISHA

[DEPART MENT OF FOREST, ENVIRONWMENTA CLIMATE CHANGE GOVT. OF ODISHA]
Plot No. B-59/2 & 58/3, Chandaka industrial Estate, Patia,
Bhubanoswar- 761024

TEST REPORT

LS e

1. Report No.: As/04/07/2024
2. Dale: 05.07.2024

3. Sample Sybmilted By Dr.R.K.Mishra, SES Ers.N. Mohanty, DEE. Ms R.R.Padhan,DES &/
(Name and address)  Sri B.N Sepapati, JLA & sri P.K.Nayak FA OF Regional Office, Bhubaneswar

4. Reference Lelter Mo. 2220, dtd 24 .06.2024
5 Dateof Sampling: 25 06.2024 & 26.06.2024

6. Date of sample receipt. 27.06.2024

7. Analysis Starting Date-Analysis Completion Date: 28.06.2024 to 01 07.2024

8.  Analysis Results:

(Attach separate sheet if necessary)

i
quialory | - pethod

Ambient Air Quality Monitoring of

SL. M/fs Kundakundiunda khondalite Mines,

parameter

£ Lyt Limits _ " Naranagarh, Khordha
Inside the Near dumping
mining lease site of stone
hold area gﬁf i?:;sé?ep:{ culling stack
15-5182 (south east = yard and
PMW'} 100(24 (Part-23)- corner of the gl;g:r zone Anusuchita jati !
(pg/m”) Hourly) 2006 guarry) Near Abasika primary
ML pillar No-11 school
Results o
- - 52.0 57.0 | 85.0

»+ Standard prescribed inf referred to: Last CTO order

poseep 0 O e b
Signaturg of ©3 04 2\1 AES!:ES Az “"'(‘-5%3:'5 “,%CJJ:L; (_,%S(A'r
S :

nv
Analyst gion P’C; et REGIONAL OFFICER
LAR L Regional Offic
et State Potiutian Controt Bai
phubaneswal

Y wwe Y oty esde e cOPY AT TESTE'

L ]) - ‘:D;X@Afcrjcw S’cﬂw
M —"" D. Sahu

COLLECTOR & D ) Asst. Manager (Mining)
KHgmﬁimclﬁRAw Odisha Mining Corporation Lid
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V. -

, -y
—— L-mik rospcbbhui)anuswut {cj:,nsp:bnmd.org
Webaits g,w_@_spg._h_txgrd,mg

l -GIONAL OFFICER, BHUBANESWAR

S@mam STATEP
O
N [oerarmenT OFLLUTlON CONTROL BOARD, ODISHA
8l tFSREST. ENVIRONMENTE CLIMATE CHANGE GOVT.OF ODISHA]
ot No. B-59/2 & 59/3, Chandaka Industrial Estate, Patia,
Bhubaneswar — 751 024.
TEST REPORT
(AMBIENT NOISE LEVEL MONITORING RESULTS)
4. ReportNo. :AN/O3/July/2024
2. Date . 05.07.2024
3 Sample Submitted BY : Dr. R Mishra, SES Ef s. N. Mohanty, DEE. Ms R.R.Padhan, DES
ari B.N.Sepapali, JLA & Sri P K. Nayak,FA
4. Reference Letter No. ¢ 2220, dt.16.12.2018
5 Dateof sampling + 95.06.2024 and 26.06.2024
g, Dateof sample receipt  * 27.06.2024
7. Analysis Results:
(Avtach separste sheet il necessary)
1 and around

Ambient Noise Level NMonitoring i
of M/s. Kundakundi Kunda Khandalite mines,
Naranagarh Khordha, Odisha

e e

s
paramelers with Unit

Noise level in dB(A) Leq \
s
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To

Shri Gangadhar Nayak, Regional Manager, Khondalite Group of
Mines of M/s. Odisha Mining Corporation.

Subject : Immediate closure of mining activities of Khondalite Group of
mines in Kundakundi Kunda Stone quarry, Narangarh
(Bhogapur) village under Khordha Tahasil.

Ref : Your undertaking dtd : 01.10.2020 submitted to Regional Office,
Bhubaneswar, SPCB, Odisha, Vide letter No. 11844/OMC/KNDL/2020,
dtd. 01/10/2020.

Sir,

Respectfully, I beg to bring to your notice the Undertaking submitted by
you to confine your mining activities at a minimum safe distance of 100 mtrs
away from exiting Residential/Public Building, Inhabited sites near M/s
Kundakundi Kunda Stone quarry Narangarh Decorative Stone ( Khondalite)
mine of M/s Odisha Mining Corporation in the district of Khordha as per order
of Hon’ble National Green Tribunal on 21.07.2020 in the matter of O.A No.
304/2019.

Strangely, the Tahasildar, Khordha in his letter No. 3991/Dtd. 09/07/2024
has intimated the ADM Revenue Khordha that 50 plots are coming within
radius of 50 mtrs out ot which 45 plots are private plots, 44 plots are Gharabari
plots and one is agriculture plot. Within 44 private plots, 19 plots have 76
existing structures with dwelling houses of asbestos, pucca  and thatched
houses.

Besides, as the dwelling houses of the village Narangarh (Bhogapur) are
very close to the mining activities, villagers being disgusted with such activities
have opposed the mining activities on various occasions. As a result, on many
occasions unpleasant situations have occurred and the villagers have lodged FIR
in the nearest Police Station, vide Jankia P.S Case No. 148, Dt-22.04.2024. As
like previous occasions there is every possibility of strong Protest of the
villagers for such mining activities, it is absolutely necessary to close the
activities forthwith.
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In view of above facts & considering report of Tahasildar, Khordha
which has been attested by the Collector & DM, Khordha with enclosure of Rl
report Trace Map & ROR etc. visa-vis the undertaking, you are hereby
requested to close the mining activities in the said Narangarh Khondalite
mines, as it clearly violates the mandatory orders of the Hon’ble National
Green Tribunal on 21/07/2020 in the matter of O.A No0.304/2019, failing
which we will be constrained to file a contempt of court proceeding against
you in the Hon’ble National Green Tribunal.

N:B: All relevant copies enclosed

Thanking You

I Your’s sincerely
N AmMon MG-{'\C'(T)de’* )
Tnhakitasl ("—1 I\la\_‘zxqgﬁ "‘£\ (’I},L)Ut‘tfﬂf‘) Vr/{"‘f'f
Dt 05/12/2024
Copy forwarded to the Mines Manager Narangarh for information and

immediate necessary action.

Copy forwarded to Regional Manager, Khondalite Group of Mines of
M/s. Odisha Mining Corporation also by both in the Regd. Post and E-mail
(gdnayak@odishamining.in).

_‘ D"XO
D. Sahu

Asst Manager (\Mt_nmﬁi

Odishé Mining Carporation -
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Item No.07 Court No.1

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
(THROUGH PHYSICAL HEARING WITH HYBRID MODE)

Original Application No.104/2024/EZ
Nilamani Mahapatra Applicant(s)
Versus

State of Odisha & Ors. Respondent(s)

Date of hearing: 03.10.2024

CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER
HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

For Applicant(s) : Mr. Sankar Prasad Pani, Adv. a/w
Mr. Ashutosh Padhy, Adv. (in Virtual Mode)

For Respondent(s): Ms. Gayatri Patra, Adv. for R-1 to 6, 10 & 11 (in Virtual Mode),
Mr. Dipanjan Ghosh, Adv. for R-7,
Mr. Apurba Ghosh, Adv. for R-9 (in Virtual Mode),
Mr. Ashok Prasad, Adv. for R-12 (in Virtual Mode),

Mr. Sibojyoti Chakraborty, Adv. for R-13 (in Virtual Mode),
Mr. Pravat Kumar Muduli, Adv. for R-17

ORDER

1. Mr. Sankar Prasad Pani, assisted by Mr. Ashutosh Padhy, learned
Counsel is present (in Virtual Mode) for the Applicant.

2, Affidavit dated 08.08.2024 has been filed on behalf of the
Respondent No.9, SEIAA, Odisha; the same is taken on record.

3L, Affidavit dated 10.09.2024 has been filed on behalf of the
Respondent No.12, Director General of Mine Safety, South Eastern
Zone, Bhubaneswar Region-1; the same is taken on record.

4, Objection dated 01.10.2024 has been filed on behalf of the
Respondent No.17, Odisha Mining Corporation Limited, Narangarh
Khondalite Mines; the same is taken on record.

5 Affidavit dated 30.09.2024 has been filed on behalf of the
Respondent No.17, Odisha Mining Corporation Limited, Narangarh

f
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Khondalite Mines; the same is taken on record. "'RUE COPY AT
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6. Mr. Sankar Prasad Pani assisted by Mr. Ashutosh Padhy, learned
Counsel prays for and is granted four week times for filing rejoinder
to the various affidavits on record.

7. Ms. Gayatri Patra, learned Counsel holding brief of Mr. Sanjay
Rath, learned Additional Standing Counsel states that counter
affidavit of the State Respondents is ready and will be filed in the
course of the day.

8. Let the affidavit be filed within 24 hours.

9. No one is present on behalf of the Respondent Nos.14 & 15.

10. List on 18.11.2024.

11. LA. No.82/2024 has been filed by the Applicant praying that the

mining operation carried out by Respondent No.17, Odisha Mining
Corporation Limited be stopped till final disposal of the Original
Application.

12. The L.A. shall be decided along with the Original Application at the

time of final disposal.

Dr. Arun Kumar Verma, EM

October 03, 2024,

Original Application No.104/2024/EZ
SKB
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